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[Shri Mulka Govinda Reddy :]
these institutions but students coming from
the rural areas are unable to find any place
in them. (Time bell i1ings) Another five
minutes, Mr, Deputy Chairman,
1 pM.

MR. DEPUTY CHAIRMAN : No, no,

you have already taken 14 minutes yester-
day and another 10 minutes today.

SHRI MULKA GOVINDA REDDY:
Only five minutes more.

MR. DEPUTY CHAIRMAN : No,
one more minute and you will have to con-
clude.

SHRI MULKA GOVINDA REDDY : I
am sorry I cannot finish within one minute.
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MR. DEPUTY CHAIRMAN : Then you
better cut short your speech.

SHRI MULKA GOVINDA 'REDDY :
Sir, regarding the cultural exchange pro-
gramme scheme, it is a very good scheme,
but what is being now done is that we
are having these cultural exchange pro-
grammes with onlv some of the sccialist
countries. They should be extended to
other developing countries, including south-
east Asian and west Asian countries.

Lastly, Mr. Deputy Chairman, I would
like to urge that the medium of instruc-
tion in most of these universities and col-
leges should not be switched over to the
regional language. For some decades to
come, English should continue to be the
medium of instruction in these colleges.
Ultimately English should be replaced by
Hindi. Sir, this three-language formula
which has been accepted is not being im-
plemented in all the States.

SHRI HARSH DEO MALAVIYA
(Uttar Pradesh) : How can you do it over-
night unless you begin introducing Hindi
now ?

SHRI MULKA GOVINDA REDDY:
I am not objecting to it.

iR, DEPUTY CHAIRMAN:
‘aviya, do pot interrupt him now.

Mr.

SHRI MULKA GOVINDA REDDY :
Tn the southern States Hindi is being learnt
even in high schools. Unfortunately any
one of the southern languages is not being )
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learnt in the northein uwmiversities. I am
gtad to learn that when Shri Bansi Lal was
the Chief Minister of Haryana, he had in-
troduced Telugu as one of the compulsory
sccond languages in Haryana colleges. The
same thing shcould be followed by other
colleges in other States, particularly in the
northern States.

Sir, the UGC has given a valuab’e report
They have tried their best to improve the
standards and improve the scales of pay
of the teaching profession in the universi-
ties. I am sure, Sir, that the Education
Minister, learned as he is, will do his best
to improve the quality and improve the
standards and improve the emoluments and
provide facilities for the weaker sections of
the students coming from the rural areas
and particularly the Schedwled Castes and
Scheduled Tribes so that they may be
good citizens and they may be later on
gocd people in being instrumental in im-
plementing the socialist programmes of the
Prime Minister. Thank you.

MR. DEPUTY CHAIRMAN : Now be-
fore we adjourn for lunch, T would like
to say that there are 18 more speakers on
this motion, and T do not think we can go
on at this rate. So we will have to cut
down the time of the speakers to 10 min-
utes or so each. Now the House stands
adjourned till 2 p.M.

The House then adjowined for
funch at three minutes past one of
the clock.

The House reassembled after lunch at
three minutes past two of the clock, Mr.
Deputy Chairman in the Chair.
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= siera =af (ger wRw)
AT AR, T3 FIaT T T
graT afe 5 wre 2 gfaar Taw qere
Ao ar fEx N6 @ew & gamr a8
EAT TG @ AT | 3T AT A7
nger fergeara & &1 faafraarr &
~—T@aT AT qafwar | ga  zfy-
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graFIL § zAF fawd # foar fv 7
It famafaarsa @=9 wat 7 fam-
faaran 2, few @ ¥ AFT TEI-
T aFF1E r3arfaea agi & faasr
F97 AT famra &Y IETEY 1 FAA
gaar gt Adl, ww fawfaaear ¥
ST FHFT AN, TEA AT gl &
aga ¥ feedi A fawfamay wow
gu | g faeat g fr gfmafedt afm
aEt g0 &1 37 § 1 o 2w w3 fa-
g fawafoared’ & wiwer § gaAn
gTAT B SE W A1 AT AwAy af-

atweY &) grad 9T Hig  TeT qgr o
=ifga |

A AFAG (F ATA=RA L qeriarerr
w1 v & faw fedYy  ofeaieed
AT FHIAT R T EATTT TGN FT TE 47T )
A fovafqaraT w97 oT9 990 g A
HIT GuT & TAE & FI9 (T qATEF
giaw | fogw 27 aaf 9 guv fow
farerr st T T A3TAT & Wi faw
9T g/ AT FC TG § A8 AT WX
geafarar 3 T F Gar A8 g oY,
gfew g8 Il IafqdmETg &y
TF BT g WS dFer § Wy &
fgrgram #1740 ar a1 a10d fargea
Ft femr sast g7 1947 A @Y WA
Tegl ¥ IR fear s arfge ar
afeq gma gasr g3 g F Ay
FAY FedT gL HWY TF AU AT A9 F
T@t gaT € WX gw aaw W roaw
fafra gt W 1 & Famars far aoc
foetr =1 waag F37 fefaui. ¥ &,
qt gu wieT fafag § 1 afrw w9 &
gger - gt & gfagre & fwerr &1

St A9 @ sad  oam faer

& maeg W gq g T9T 98 BT AwS
05 gu adl w4 7 fafew gu € g
qreqd W gq daa (= & & ﬁ;rfwra
a & 47 fefar gas glaafafear &

< Aue

ubll
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1§ ®R g7 gigatafedi ®1 om
qgrd w7 AT Afaatadt gy FEeE
FTTZT 3 | arar 3@ fwer agfa =1 ag
A A T GUEH FT BT R 1 0
qadt FiEar g fr srfare afaafadt
Y FAYAT AT HIAT SEAT 27
39 feAm | ag ae §i% T8 g 6 9g
frg faw awrar war & W) I@ET Emv
FIAT & | 7 ag gare 2w #7 foar
difq @ afwadm @A wzar & av ag
TR AW AT foreAT F1 € FAT FAT
ARAT T ? 8% = 35 fdR
d1qF oar 7w i gaE gv qw A
& I froaud f& wee Smw A
oF {Y  qTaT wgy s g1 Seoan
faar FTeqe A=sq" FB 7181 qFAT
Ziafea meSuz A e A §
HILFAL (T FAA A W7 A AqA
A AT ATC § | IR ¥ fou TEw
168 52 9T J&THT & THTIAT F g3
7 fegr gar & ~—

et

‘Iin consuitation with the Ministry of
Fducation anl Social Welfare, the UGC
initiated in 1970-71 a scheme for the

picparation of university-level books by
Indian autho:s. After 262 projects were
accepted in various fields of science and
humanities, 228 are in progress and six
have already been completed ”

At v 397 7 3frafEd) mes g -
a5 50 frara Wt qgT forgan @t | mre
dtq aui 7 50 fowara oY 7T forgt i
R 3 A galgdy ater Feae
¥z amar & g =@g faem &1 @s
FHT R & A0 397 F9T € @I
g fRq 3w za9 sEF A sl S am
aut %z 4Fg W7 A (G T gl
39 %W % far ag 98wy =Y a g
gy 1 Wl Fwr g g fF o
AT FET B 1 FATC R W AAAT W
FATAZ0 A AfEE qfqar #7 qerw agt
2 @ Wy o€ 3N, §F IOW Heg ¥

[
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Ffqafady areq Ftom @ fr &
AIHT TE Y AR AU SA w5 QT
2, T9F g3g g1ar 1 g1 aw & SAar
g, @A ¥ THMER 9E A IS
faamm far SR g A fm aw
¥ 3reT gqae fru o d, s aw &
AT AT gAATEE T ST & ) F @w=ar
g & % gerar #12 ey gfafacfe
gl faar SmEr & AR T € o
#1¢ ghaag qerd wwr § 1 oa
T9 dg difgF wWI FAT B
¥ faw <t srawEard E, ST g
FH A, W AR T o agiaF &
a9 9T wrg gfatady areq s
T agd T g gAT 3 1 A AT Fga
ged ARl @AY Wemey ey fEogw
fer guTEl 7 9ed § AT e § )
Ffaag g arg am F e
Faq 77 1 fawarelt o W 36
AT FAA I F AT GGTE ATH JTAY
TF GET & | 99 IEH! TATE @ |
H g & T8 W g 6 s 39 A8
g wfm ag g Age fama-
faarrers Steft T AETE

et oY 3 W s REr Wy
frar 1 & g W g 6 statewma vew
afrafedy # I FAIE & 9 gev
THRT ¥R & ¥ fawaaray #r 9
LA FN AT AW T 40 qTF T8
gl ot | Ifew, oo AEd fF dn
frem agt & o Ak AR qw
F @ Ia4 qar g A shfare et
frg | W= fawfamrag oqam sEw
F FA FIA TAKG  FGET g AT
TR T & fag me FT R v
dgax & 7 ag g ww o w3
ST qAF G AHAT § afafadr arzw
T T T Ig T ey i @@
gav-geaw  giwafafedi &, faamt «,
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ey ag wEW I Ag R R et
T FH 81 @ E AR FFE AL G
W®T & | 50 9T SUFT T faeaor
g =ifew | ag Faw UF "ET 6
T8 & A a3 3T AR SER 918
Trlts 1 ST 81 Sty § | afateet
yrew  FHEE #1 7o frrafat g
afer T foeaatfar 3y e SaaT
ety welY off 780 w0 uw aF
fog atg &Y i &1 Wr & | AW
gfrafgedt 7 smax 3fem T @t 77
T W ¥ SIRW ¥ T A
g wifged e g | g A
TERT @A 9% aae d, feell ¥
& adl, wifgm Fovg AT ¥ @3
s g & afmas, @ega, ey =i
Husy gasr o st 93 Sl Wrg g
frr a@ & wifsss & | uF sew
aFafqay F1 Afwg f& Be or Not
to be g TEHT frw g & w9-
T FI | TN FT EW U | W
TG F A Y TS0 FOW § oTed
R 93 §88 X dqfov fFzgan
o g aw@ & 9@ a SEEr
g T AOE W oA | fae
T § a8 U9 &Ud g ar
MY AT T e s sew
oo FAET AT | WL G Wi T
aifssr o fasra & At e &7
FE AT T T AW | W G
wig @ farEifas dadr w1 arfes
7 e a @ dmd T @
SR QAT TR AT 52 &t ST |
aifeer XA & M oF & &Y e
BT § | WS ST qgrs &1 @ 8
I WA A E 1 T AR Afafad
AEH FAIT &9 3 O TOF fAu
T gArd g A qE P & fr dd
wEiRT AT fEm w9 e ae
T, SAUET F Afawax favafraresy
g Prifea wefewr a9y §, ot agt o
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¥t mifsgw wd wg fowrad €, afew
anil #1 arfged #r areafas fosw &
§ o ST wmErws Sfawr T
fawrg 5@ &€, SO g ¥ fRafea
wefenr awurcg agi W1 FEW {5
w0 & feir 37 gl @Wo wo &
FAT FT H1 A, TG FO Tl g0 |
Ay ¥A9 UHo Go ary famr A
e GaT gR AR A QY A awara
T f ga foolt & o oy siem
foar, qu  Sftaw 7@ f5ar 1 S T4
Oy W AT E 1 ag FEEA AT 10
agt # foamT sATIE 8 I | g
T gaaR 9 fewe St o@E g
frer wm@w , TR, =T AT F
AET gl gHrER @ e @
g | STH TR SN ST FTH FY
@, 9 fag #15 fr FY ey
TGl & | Afw Faw 441 5 Flaaratear
& gl T § Srei SWfew oA
g SRl Hfaew 9 S g | FE-
foe @ g o game § fr g It
afgdt ® fo awg fae & samar won
5 argamtt, $uEdr & fog gw S
FW FE Afgd ag FL @ E, ar ag
qIVT  FW T W@, WX ATHS
¥ @R agg wifew @ e )
AT AT wrT @At A E fF oS
W Fifasr wgfew gu g 9 aw
T, §E Al oRfe o g3
3 I F W@ T AW agE

&, 7 A AT 39 FEH 56
o FXQE, AT § el gy
AN L R
FEAT AT W ag gara § 5 swfaem
F O P gL Aalaer § @2 gr
Mgy, afF g BlE-BE FEET-
T H I SfaEeH gl HiK § qHTAR-
qAL FT & FAT IST T HIT WA a7
6—588RSS/76
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FT IE WNF fau w97 = g
ST, S9 a7 ATT Fgdl 6 3 &1 T

g

AF  THY @ WO IFA Y
TF W §9TE | qY W AT S,
sigl faear weamerg #7 dud g3, 98 919
IS A7 AT agl feT qag A——fF
TG CF Ha=T 7T g, & IO Fal AT
aFAT §—A fwT ag ggomr =g fF
fedft <t wegar &1 fawm oqER &
sfeq Y &) "ear § 1\ AeETe T e
g T4 | SR At g€ @vdar wiww
awy qF forar T8 g 'war | fegeaw
& IOAT AT WrO§ IR 98 OF
Tl GeEfa W& | 399 A W
framy  ofdar o) avoa®m wg w1
uwF Hifqw awrar &1, wifas ara &
farm gur | gfFw & @R F
aq UT qEI W«l | A JUR F I
9T FATAT AET § 1 AT FI g g
UTE G ¥ TRC qA9 NG g | 0
T8 gww urar fF w@r awg § B
gy AmF mrzeE Ay GRard g
fag @Fa ? & @ fow @ ?
o g ¢ 5 o deaest Wy
ASEE, & TagEF, S AFASETE AR
ST H W EFATET ¥ oad A
FW FT @ § R R AW We
aamar g, fegm g faedre fa,
IIH Y FH AN FI AR A FW

| A GFATE ! T FLAFAE | AHA

I e Tl R g AR snth
¥ oAt MXAFO FIA HI QAT TGH
g St A EH A @S, I, I TAW
gH UF FW-AGS AR ] gEar §
fpq ef or fasqa avaar F1 &
qeT AEl FX GFAT & | FEAT AR
fae § saww g fF wifas arfee
—fifer @fg@ ¥ WU AqEw
frufeg wsfew ad, afw s@ @
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arfge, Science, Biology, Technology,
Bio-Chemistry and everything 3
79 F1 Wit fFn 9w AR zEE
faw agi & dwawr =y swnfza e
FA AT G 50 A GgS NI A
AR 4 g AIHATIT A, Ho o
SgaT |, e Wivw AT X F frard
fadt § & o agg & 5USH 0%
fog 7 g wwd & 1 ga WY
wgey fagm & wik ¥ g g frsfa-
gra & gvar fare firgeam 7 feredy
g WY AN frE@a ¥ mrg guaAn
Jagl faet €, sgiR at @ fagm
famr 8, gt qarim feet &1 o oY
fera srar &, i it |s= faeer fasar
g st #1, frew &% & a7 g
At &1, 7z fegeart Sl o faear
21 agH AT g, W@ W 3fage
qAGHI  FP TOTQ Gl &, ugh ATE-
TSI T §, T8 ITS AT AV 0B
F1 gfage 7& foaar s 5 g
o) 3= 7 gfage fag wwar §; #0fw
agi Tfagm Ay a1 feeaifere &
Wy g Iwmw feetaa &=
TR g H TEr awar fF freer
g & | zhgre fowr 4@ waw
aa &1 sfagm fewe  sEwew
F 9fkg udew g | A T FRO
o Mt W sfemEww @
g ST TR @ SEET FIe fremn
AT 2, 99 AR SwAT Fw o gy,
am frer fgegeary &1 AT g 9% 2,
Afgm it dFew § F A 9w A
gU & T wmwR 9ur faw gug,
T affme fafesr & 27
zgfag 3T e § &5 o9 oaw
WA IF T F SRY TG FH FTHL
ar fEly T mear sr A7 &, Afew
qfes fEst w9 ar ¥ sfaew
¥ difas dew & G o 9,
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qmg F7 wifaw Tawt # gafag feo
fawrr & weft o oF frEmER g
e o4 g% uud gfagm & ey
& 7E € W 9 aF 39 W sfagm
FY R GAAT T qF 2 42 AR AT
frgamr o s arar gfagm T
gET ? FH gzw oAl fqEi ¥ W
o 2nF e maws & fFerae &
At & Ffcw T fward feard

T A qTE FA ¢ | AH agd IO
FAT 41 | afwq FOr owmT 98 g
T, 10 faae =1 qom 3 fqu fear
T L § aur Wi fagei J7 arEe
gzufaq & Faq IaAT AT &N
TEW 6 weEEET ¥ T wEEqy
T FES A, WA TATEAAE FhE
¥ Jgred & HIuT q¥, F 2% qfrawd
M ¥ 93 wged oK ofeed F
IR A TGAFE TG .

afer qe-fmder AWt ¥ wgeAqw
Fem A fagel wix SfEt #
TR AG FATAAFATE | F ATIH
ST 58 AR ATHGT FTAT ATRAT §,
qroFT  F1g fedmAr AEAr § A A
FgAT ATEAT § R TR AT FE AT
grmey & a1 s ant yfeg fomet
I efe R § AT W1 W
AENF § A1 ST W st o A @
F arwg anga ® WfmmEg
Wl AT W 7 *fEw Jgr gerar
TF T &, o5l aepht @ @ § oA
ST e g1 <@ § Wi a8 I g€ AT
eI A GEERET AT WY AW
TAN WG] G W GHUT WA
SRR E |

SHR1 NARAYAN

Mr. Deputy

KRISHNARAO
{Maharashtra) :

' Chairman, Sir, the Report of the Univer-
| sity Grants Commission for the year 1973-

| 74 is now before us.

According to the

" UGC Act, 1956, this Report should be
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submitted to the House for discussion und
consideration annually. Sir, in the last
page of the Report, signatures of the Mem-
bers of the UGC are given but no date is
mentioned. This Report has been publish-
ed by the University Grants Committee in
New Delhi in March, 1976. Why should
there be dcluy in the publication of this
Report ?  After two years, the Report has
been published and now it is before the
House for consideration.

Sir, I will first refer to the new formula |

of education that is given as 10424-3.
This new formula is having an adverse
effect on the students coming from the
lower strata of the society, particularly
those who come from Scheduled Castes and
Scheduled Tribes. 1 would like the hon.
Minister to make a survey of the students
belonging to these two classes. viz. the
Scheduled Castes and Scheduled Tribes so
that a clear picture would be before fhe
House as to how far our present system of
education has encouraged the enrolment of
students belonging to Scheduled Castes and
Scheduled Tribes. According to the Direc-
tive Principles enshrined in the Constitu-
tion, up to the age of 14, education will
be universal compulsory and free. But
this has not been implemented as vet,
because of the new formula.

Bottlenecks have been created and hurdl-
es have been put in the way of progress
of students belonging to the Scheduled
Castes and Scheduled Tribes. The situa-
tion is like this. Because of this new for-
mula, 11th standard and 12th standard are
taken away from the high schools. And
only a few high schools have been autho-
rised to run the 11th standard in their
schools. In the backward regions. there
is hardly one high school in a tehsil runn-
ing the 11th standard, and it would be very
difficult for the parents of the students be-
longing to the Scheduled Castes and Sche-
duled Tribes to send their sons and daught-
ers to places where the 11th standard
classes are being run. If one has to go
to a tehsil place, he has to traverse nearlv
cight or ten miles. And it will be diffi-
cult for him to go there and study.

Secondly, #f they are compelled to stay at
a tehsil place where 11th standard is be-
ing run by a school, it will add to the ex-

t 12 AUG. 19761 University Grants
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f penses to be borne by the parents on the
cducation of such students. Naturally, if
they ure to stay at those places, it is iffi-
cult to bear the expenses. The result will
be that the studenis belonging to the Sche-
. duled Castes and the Scheduled Tribes will
| find it very difficnlt to move to places
i where 11th standard is being run by schools
| and thus they will be deorived of their
{ privilege of getting education in this coun-
. tiy. Therefors. this mattcr should be giv-
! en a scrious thcught and some ways and
means should be found to see that students
! belonging to Scheduled Castes 2nd Sche-
duled Tribes are given some facilities at
places where 11th and 12th standard cdu-
cation is being imparted by schools and
colteges. That is one point.

Then, Sir, it appears from the Report
of the U.G.C. that it is bent upon seeing
that less number of colleges are opened
and less number of students get the bene-
fit of higher education. it appears from
the Report and it is stated on page 54.
“The rate of growth of higher education
was also not in keeping with our man-
power requirements. Consequently, the
problem of educated unemployed continued
! to be acute especially in sciences, engi-
neering and medicine. It is a matter of
serious concern that even highly qualified
manpower in the country cunnot be put to
gainful occupation.” So, from this Report
it appears that the U.G.C. wants to gear
up the pattern of education in this coun-
try to the availability of services and man-
power utilisation. The content of this ob-
servation by the U.G.C. in its Report is
that thcy want to see that less number of
people are educated so that there is no
unemployment in the educated sector of
the youth in this country. If this is the
outiook of the U.G.C. then naturally it
appears that they are not in a mind to
support the claims of the backward re-
gions where people particularly belonging
to backward communities are clamouring
for higher education. This is the position
after 29 years of independence. These stu-
dents belonging to backward classes want
to ga in for higher education and get gain-
ful employment wherever it is available.
Thetefore, this hurdle should be removed.
As far as I know and this is a layman’s
view. there are three types of students who
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[Shri Krishnarao Narayan Dhulap]
go in for higher education in colleges. The
first category comprises of those who are
well off, very rich and who come from rich
families. They go for higher education by
way of luxury. They spend a lot of
money. They enjoy college life and they
are not worried whether they get employ-
ment outside or not. It is a sort of luxury
to these people who come from the well-
off sector of the society. The second cate-
gory comprises of those who come from
the upper-middle class of the society, name-
ly, the sons of doctors, engineers, lawyers,
advocates and small industrialists and high
Government officials. They go to college
for getting employment outside and by ex-
erting influence on their parents to  get
them some employment and they are
serious about it. Those who come from
lower strata of the society, backward class-
es, they want education to get employment
for their own, livelihood and for the better-
ment of their living conditions. So, they
are very serious to get education.

[RAJYA SABHA]

Of

course, some parents are not in a position -

to afford higher education for their child-
ren. What they do is, suppose after pass-
ing SSLC if their son does not get any
employment, then the parents, instead of
keeping him at home without any em-
ployment, send him to a college so that
after two or three years he could get some
employment somewhere and in the mean-
time if he is able to get some employ-
ment, he prefers to take up that employ-
ment rather than continue his studies. It
is only because of that that there is this
high figure of drop-outs. So, these three
categories should be taken into considera-
tion. I am not very keen about starting
Arts colleges everywhere. Instead of that,
some technical knowledge should be im-
parted to those who are in need of em-
ployment. If that is done, then there will
be lesser unemployment. What is the use
of sending children to Arts colleges for
getting B.A. or M.A. degrees and keeping
them unemployed. We  are spending
crores of rupees on education. My re-
quest would be that instead of putting some
sort of hurdles and bottlenecks in the way
of students belonging to backward classes,
they should be given facilities for acquir-
ing technical knowledge and there should
be some planning. A survey should be
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conducted to know how manv engineers,
how many doctors, how many technicians
we need in this country and the whole
educational system should be geared up in
such a way that a person after getting a
degree in a college or after getting a techni-
cal diploma or a degree from an institu-
tion, could be immediately provided with
a job anywhere in the country. If that is
not done, the problem of unemployment
cannot be solved and there will be lakhs
and lakhs of educated unemployed in this
country. If they do not get any employ-
ment, naturally, Sir, empty mind is a
Devil's workshop and naturally they will
have a grudge against the present adminis-
tration if they are not placed properly
in life.

Secondly, Sir, about the backward stu-
dents, a provision has been made in the
Report under Students’ Aid Fund. It is
on page 27 and 28 to which T am referring.
It says:

“_..to enable needy students in the
universities and colleges to have some
financial assistance... for paying their
tuition and examination fees, purchas-
ing books and meeting other expenses
related to their studies ....”

What is the outlay that has been provided ?
At page 28 of the Report, some figures are
there and I shall refer to them.

MR. DEPUTY CHAIRMAN : You have
to conclude now.

SHRI KRISHNARAO NARAYAN
DHULAP: I am just concluding. In
1973-74, the Commission paid a grant of
Rs. 2,00919 to 31 universities and
Rs. 39.34,433 to 1,725 colleges under the
scheme. It works out to Rs. 6,000 per
university and Rs. 300 per college, and that
too for the needy students who belong to
the lower strata of society. This is noth-
ing but a mockery. I request that this
amount should be increased and the needy
students should be given more money 8o
that their expenses are met as far as possi-
ble. If that is not done, then it will only be
a lip sympathy being shown for the educa-
tion of the backward classes and students
belonging to backward classes will not be
able to come up to the standard and their
conditions will not be ameliorated to the
extent to which we generally talk about.

With these words, Sir, I conclude.
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SHRI SRIMAN PRAFULLA GOSWA-
MI (Assam) : Mr. Deputy Chairman, Sir,
the strength and progress of a nation de-
pends upon education. It is only through
education that we can strengthen our nation
and ensure its progress and  prosperity.
Ultimately, this will be beneficial for
humanity as a whole.—All over the world,
one of the main aims of education is how
it could be used to improve the quality of
life in the society. ‘The pattern of educa-
tion in our country and the way in which
we execute our educational policies are of
prime importance.
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Before 1 come to the UGC report. 1
must say that primary education should be
free and compulsory for all children all
over the country, irrespective of the fact
whether they are backward or forward,
whether they are from the hills or plains
and irrespective of the religion, caste or
creed to which they may belong. This is
one of the constitutional obligations. Sec-
ondary education is desirable and it should
spread and cover a large number of ado-
lescents, giving them a variety of pursuits.
Lastly, university education should be
selective and it should be according to the
talents of the individuals, their capacity to
receive and according to the needs of the
society. Primary education should be com-
pulsory and free, secondary education
should be planned, but university or high-
er education must be selective and restrict-
ed. There should not be a mushroom
growth in this. After Independence, we
have seen a mushroom growth of univer-
sities and colleges all over the country
without any purpose. Graduates are being
manufactured like manufactured goods in
a factory. These things should be prob-
ed.

Government of India appointed many
commissions and these commissions have
made very valuable suggestions. We had
the Sergent Commission, the  Mudaliar
Commission on secondary education and
the Radhakrishnan Commission on univer-
sity education.  Finall, Parliament con-
stituted a committee of Members of Parlia-
ment on education in 1967. Unusually,
this committee presented its report within
that year. Generally, in Parliament, when-
ever a committee is appointed, it seeks
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exiension after extension. But I am happy
that this committee which was constituted
in 1967 gave its report in that year itself.
It has made some valuable recommenda-
tions. Our Government is thinking of re-
modelling the system of education in our
country. It is good. I do not have time
to discuss these things. I am very much
interested in primary education as well as
university education. I am closely asso-
ciated with the Gauhati University Execu-
tive Council for the last 12—15 years con-
tinuously. I have had the opportunity to
meet students, professors, teachers and dis-.
cusy their problems, 1 find that the UGC
has not been able to give the necessary im-
petus, inspiration and the necessary leader-
ship to the universities of our country. Ido
not know what was the purpose we aimed
at when we established the UGC. When
the UGC was established as an autonomous
body, we expected that it would give the
necessary leadership and inspiration to the
universities. But after going through this
report, 1 am sorry to observe that it has
been more or less an intermediary distribut-
ing money or giving grants to the universities
and colleges. It has not been able to
supervise or examine the results of the
schemes for which it allocates grants, Our
country is so vast and people depend on
recommendations. But once the grants
come, there! ends the matter,

Some years ago I told this House how a
firm of Delhi went to our backward State
of Assam, approached some colleges and
told them that it would arrange for UGC
grants provided the contract for building
their hostels was given to it. At that time
this Education, Minister was not there. Mr.
Chagla or somebody else was there—1 do
not remember. It was a fact that they got
the grants and the firm got the contract.
After taking some advance, the firm aban-
doned the contract. I do not know whether
such a situation is still prevailing. But T

! must say from my own personal experience
that the University Grants

Commission
awarded many scholarships to retired pro-
fessors and grants for hostels, but there is
no agency to supervise them,

Now, leave aside the policy of inspiration
or impetus. This is not done. But I think
the University Grants Commission must be
reorganised and re-oriented to suit the pre-
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sent-day aeeds or else it should be abolish-
ed. Once the grants come from the Plan-
ning Commission, the Bducation Ministry
itsclf can distribute them. I know that
grants are given on account of patronage
in some cases and on merits in some cases.
Whether it is the Minister or the Cha’'rman
of the UGC, in our country patronage and
merit are also taken into consideration.

Education is going to be a concurrent
subject very soon. When it becomes a
concurrent subject, the responsibility vests
in the Education Ministry at the Centre
when re-orientation of the University Grants
Commission is all the more needed to give
a lead and properly carly out the policies;
then the UGC will have to do much more
than what it is doing now.

Now, Sir, university education all over the
world is a problem, and the methods go on
changing according to the changes in the
society and change of times. This is the
age of science and technology. When we
speak of science and technology, it does
not mean that we should just imitate
America. In America, the purposes of
science and technology are entirely diffe-
rent from our own., Our outlook, our poli-
tical life and outlook, our philosophy of
life, our cultural background and our his-
tory are entirely different from that of Ame-
rica. Some years ago. when Prof. Rao was
the Education Minister, some people told
him not to make frequent experiments all
over the country but to make experiments
only in a localised area or in certain select-
ed areas and to spread them only f the:
proved to be successful. Sometimes higher
secondary schools are started and then they
are abolished. Now they are going to have
this 10--243 system. For the higher se-
condany schools you have got to provide
qualified teachers, laboratories and other
suitable equipmen( for work-oriented teach-
ing. Recently T had a discussion on the
subject of work-orientation. Fverybody
speaks—politicians and others—about work-
oriented education, but unmless you creaie
the necessary conditions to impart work-
oriented education to the students, the idea
is meaningless. In many States what thev
do is, because if they adopt the new system
of education they will get grants, they
adopt the new system. They go to Prof.
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Nurul Hasan and say “We have adop cd
this systeni and so you give us the grants.”
But these things should be done prepeily.
[ am al for this new system of 10--24-3;
this is necessary; I support it. But you
have to gradually convert the system, or
give the necessary equipment, trained tea-
chers and so on. Now what happened
with the <ystem of basic education ? Afier
the Sergeant scheme was introduced, why
Jdid the new method of basic education
{ail 7 Dearth of tecachers, dearth of equip-

ment! All this is necessary if students
have o leain through work, purposeful
work.

Now a peculiar situgtion, a new situation
has come into our universities and I would
just acquaint you with that. Due to the
revised scales of pay recommended by the
University Grants Commission and with the
prescription that a doctorate will get such
and such a pay scale, there is going to be
a mushroom production of doctorates all
over the country, specially in some univer-
sities so that their teachers will be
benefited.

We aré giving so many doctorates. Some-
times I fcel T could also get at least three
or four doctorates, because the thesis
which is written over a small subject is only
a compilation of certain things. The thesis
comes up before the Academic Council for
recognition. Then it goes to the Executive
Council where we have no voice. We have
to ditto it, whatever my be the subject. And
then it goes to two outside examiners. There
should be some restriction about giving
doctorates. 1 do recommend that in M.A.
there should be a thesis—as is said in some
report also—but not at the doctorate l2vel

Then, some of our univeisities go on
confering honorary doctorate degrees on ohe
politician or the other. This should also be
stopped. You give honorary doctorate degree
to a distinguished man, and that should be
given only by a Central university, Put a
ban on giving honorary doctorates by all
other universities. When somebody told me
“You can also have a doctorate”, [ said,
“What will T do  with that? I have my
reputation and integrity as a politician. T am

. not going to use the doctorate for any ser-

vice or appointment.” So this thing should
be controlled Honorary doctorate degrees
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should be given only by the Central
Universities

Then the other thing is with regard to
gradation. Gradation is good. Now, it should
also be vary carefully experimented. There
should be yiadation not in colleges, not in
BA or MA, because we have a dearth of
naticnal character. As a previous speaker,
M:. Rzddy, told us, red-tapism is going on
amongst  Professors and Lecturers. So
gradation should be carefully implemented.
But the semester and tutorial system must
be made compulsory. At least 40 per cent,
if not 50 per cent of the marks should be
based on home work and tutorial works. So
there should be semester system in all the
colleges. That is not done because many
students do not work properly and many
Professors or Lecturers in colleges do not
deliver their lectures properly. So the tutori-
al system or the semester system should be
introduced. Then, for cxtra-curricular acti-
vities, work orientation also there should be
marks given.

en, I would say something about the
syliabus in secondary schools and colleges.
Sometimes the syllabus is very high and
sometimes the question asked in the exam’-
nations are outside the syllabus. So 1l
those things require to be thoroughly over-
hauled.

Then there is another thing. What are the
universities all over the world doing with
regard to moral and spiriteal education?
The yconger generation has not been given
any spiritual education or an ethical sense
or any high objectives. Therefore, out of
frustration, out of the fear of unemploy-
ment, students all over the world are so very
addicted to drugs and all that. This problem
of the younger generation must be dealt
with properly. Every university has to keep
a close watch on this problem. Fortunately,
in India we are not so much afflicted with
this, but in Delhi University and some other
universities the students are addicted to
drugs. While we may not have problems
im the same magnitude as they have in
America, T would say that from now itself
we should learn from the experience of
other countries and we should take pre-
cautions so that the younger generation is
not spoiled
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I Thank you. With these words, [ resume
| my seal.

SHR1 GOVINDRAO RAMCHANDRA
MHAISEKAR (Maharashtra) : Mr.
Deputy Chairman, 1 first wish to offer my
sincerest appreciation of the work the
University Grants Commtission is doing in
the field of higher education in this country.

Sir, there are two institutions which in
their own ways are rendering and doing
services in the field of higher education. One
is the University Grants Commission estab-
Inhed in 1953 and the other is the Associa-
tion of the Universities of India and Ceylon
t which was formerly called as the Inter-
University Board of India and Ceylon. I
know that both these institutions have
worked in co-operation but I wish that
there is still more co-operation betwcen
these two institutions, one being an auth:n-
tic institution and the other being an infor-
| mal Board of the Vice-Chancellors.

The University Grants Commission
deserves compliments on quite a few
counts. Firstly, when it was started in
1953, 1t was handling a few lakhs of
rupees; today it is handling crores of
rupees. It is not the amount to which [

am drawing your attention, but the func-
tioning of the University Grants Commis-
sion, which never permitted red-tapism to
enter into the office of the University
Grants Commission. This is a very impor-
tant point. And it never lost sight of the
administrative and legul efficiency that is
demanded by normal procedures. Perhaps,
in our country this is one of the few
clearing houses which deserve compliments
on this particular ground of not allowing
the red-tapism to enter into it. Secondly,
it has evolved—Sir, 1 lay emphasis on the
word ‘evolved’—a very wide spectrum of
schemes for the development of the univer-
sities and colleges and for the welfare of
the teachers and th2 students. Thirdly, the
schemes cover all sections of higher educa-
tion, curricular, co-curricular, extra-curri
cular. extra-mural and what not. There are
schemes providing for the physical facilitie:
of the colleges and the universities and of
the teachers and the taught. Fourthly, th
Commission has recently modified it
procedures of operation, and all thes
| modifications have been on the right line:
{ Tt has been trying to encourage the collegs
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to develop. They have laid down certain
conditions. But on a few counts they make
special relaxations, for example, in respect
of colleges in the backward areas, profes-
sional colleges, colleges which are tor
women and some other colleges. [ wish
rural area colleges are also considered along
with them.

But, Sir, all this is not enough; much
more will have to be done if we wish
higher education to be higher in the real
sense of the term. I am aware that a
Committee has been appointed to go into
the complete evaluation of the functioning
and working of the University Grants
Commission by the Government of India.

Sir, I crave your permission to submit
a few of my observations and suggestions
here. Firstly, I feel that in spite of its good
intentions, the University Grants Commis-
sion has not been able to pull up a large
number of colleges to the standard 1t
desires. This has happened because the
University Grants Commission operates
on a wide canvas in this country. The
paucity of funds and the imbalance in the
distribution of these funds have definitely
not been helpful to the colleges. Yester-
day somebody pointed out the imbalance
in the distribution of those funds as be-
tween the Central universities and the State
universities. T add to this list the colleges
that are affiliated to the Jifferent
universities.
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Sir, in a budget of Rs. 166.85 crores, the
Central universities get Rs. 59.7 crores,
that is 36 per cent: the State universities
get Rs. 49 crores, that is 21 per cent, and
the colleges get Rs. 35.35 crores, that s
21.5 per cent. We cannot forget here that
the colleges account for 88.2 per cent of
students and 83 per cent of teachers in the
field of higher education. They also cater
to the needs of 50 per cent of the students
in the postgraduate education., whereas the
universities handle only 12 per cent of the
students and have 17 per cent of the tea-
chers. Sir, I request that there should be
equitable distribution of funds in the inte-
rest of patural ijustice.

Another important point which js very
disturbing and which has been pointed out
yesterday is the decreasing percentage of
students in the faculty of science. Within
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a period of one year, their number has
come down from 30.3 per cent to 27.5
per cent. This is alarming in a period
when the world-wide trends are entirely
different.

Sir, there are two points in the imple-
mentation of schemes which result in injus-
tice to the colleges. I feel it my duty to
submit them here. Number one, there are
a few schemes in which the UGC has been
revising its financial contribution to the
projects in the colleges, but those colleges
which took up these schemes initially have
not been allowed to have the benefit as if
the beginners are the first sinners in taking
advantage of these schemes. Number two,
the UGC has topped accepting revised

| estimates on the projects, and the colleges

have been sufferers in this field because the
estimates have been changing on account
of conditions which are not within the
control of the colleges like cemcnt short-
age, the blanket ban on the construction
of different buildings and so on.

Then T come to the academic leader-
ship which the UGC has to give; it is giv-
ing it but I feel the pace is a little slow.
Number one, I make mention of the 104
243 pattern. Sir, n tois Report of 1973-
74, one would have wishad that there had
been: ay mention of the consequential
changes that are likely to fake place in
the country in the degtez colleges after the
introduction of the 104243 pattern. One
expected that guideiines should have been
framed by the UGC by appointing a panel
to help integration and co-ordination of the
degree courses with the courses of the
junior colleges or the higher secondary
schools. But that has not happened. 1
now request that at lcast at this point a
panel may be appointed and the matter
may be expedited. The nniversities have
not moved in this direction as speedly as
they should have. The second point is
about the remedial courses. This Report
of 1973-74 mentions remedial courses
which the UGC wants to ¢stablish for the
Scheduled Castes and Schedulad  Tribes
students, for the ‘weaker students coming
from the economically weaker classes.
But, Sir, even after two years, today we
are not having any clear idea as to what
should be taken, what should be the sub-
ject-matler and what should be the content
of these remedial courses. I wish the UGC
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here also appoints a panel and gives its
guidelines.

Sir. for writing text-books in regionai
languages, committees have bcen establish-
ed in the States. But I wish that these
committees which have been established by
the UGC seek the co-operation of the
State Language Boards or the State Lan-
guage Akademis. There are bodies like
the Urdu Akademi, the Urdu Board and
the Sanskrit Akademi whose co-operation
should have been sought in the establish
ment of these committees which have been
appointed for the writing of the text-books.

Then I come to the implementation of
the new scales for the teachers. These have
not been implemented. They have been
implemented in a few States. Although »
large number of States as a matter of policy
have accepted them, there are a number of
impediments that have come because many
people fecl that there has been too gener-
ous a revision and undeservedly in certain
cases. Therefore, there have been irritants.
Rut I wish that this matter is amicably
settled through negotiations with the re-
presentatives of the teachers, with the 1e-
presentatives of the managements of uni-
versities and colleges and the UGC, and
that the JGC helps in secing that the mat-
ter is expedited.

Sir, 1 come to another important point.
The UUGC has not appilied its mind to the
non-teaching staff of the universities and
colleges. T request that the UGC may
consider them in rclation to their pay
scales, conditions of service and their pro
rafa requirements in universitics and col-
leges.

Lastly I come to another important point
and that is about the starting of new uni-
versities and new university centres. There
has been practically a ban for the last twe
vears on the starting of new wuniversities.
Alternatively a scheme of aufonomous col-
leges has been suggested. Some umiversity
centres have been suggested. Autonomous
colleges have been suggeste:d to lessen the
burden of the universities. Some cenires
have been established at places with a po-
tentiai of developing into Universities with
in the next ten to fifteen years. Every-
body knows that scheme of autonomous
colleges have not been that magnetic as
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was thought initially. Only a few manage-
ments are coming forward to start autono-
mous colleges although 100 per cent grant
is assured by the University Grants Com-
mission. What is to be done ? T could
see from the report that out of 95 univer
sities, there are 21 universities which have
a student population of above 60,000. Out
of these 21 universitics, if you take the
example of Maharashtra, there are five
which have got more than 60,000. Bom-
bay has 1.16 lakh; Poona has 98,000.
Nagpur has 92,000; Marathwada has
60,000; and Shivaji has 67,000. Their pro-
blems have to be solved. The burden of
administration of the universitics has be-
come so much that they are unable to pay
their attention to academic matters or
look into the quality of the syllabi or to
go into the question of welfare of the
students or extra-curricular activities in
which the students and the teachers are
expected to participate, [ am sorry to say
that it is because of this that it has not

* beer possible for the universities to pay

attention to these important matters. For
example, Bombay and Poona put together
have two lakh students who require one

! university in the northern part of Maha-

rashtra. Nagpur has 92,000 student po-
pulation and they want one university in
Vidarbha. Marathwada has 60,000, At
least one university centre has been pro-
posed at Nanded. ‘Ihis is still under the
consideration of the University. I request
the authorities to consider this very serious-
ly.

1 also feel that in the field of pedagogy,
that is, in the field of methods of teaching,
the University Grants Commission has to
go a long way. Suitable teaching methods
have to be investigated to suit the econo-
mic conditions of our country. For example,
tutorials have been mostly avoided in col-
leges and universities hecause we feel that
the students and the teachers are not suit-
able for the purposc. We have never
thought of new methods which have been
used in advanced countrics. For stance,
there is the method of <elf-assessment or
neighbourer’s assessment. There are a
number of such methods. I wish the uni-
versity authorities take into consideration
all these suggestions and help to enhance
the standard of higher education in this
country.
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(Nominated) : Mr. Deputy Chairman, the
submission of the report of the University
Grants Commission annually provides an
opporiunity for this House and the other
Housc to take stock of the development
of higher education in the country and to
have a look at the pioblems of dircction
of development, of the achievemenis made
both in physical terms and qualitative
terms, Indeed, this is one of the two oc-
casions anpually where ...

SHRI B. N. BANGRIFE : Are vou sure
it is aonual ?

PROF. RASHEEDUDDIN KHAN :
Unfortunately, although it is expected to
be annual, the former Secretary-General of
the Rajya Sabha has pointed out tha* the
time lag is unhealthily expandine. How
we hope that we come back to the problem
of focussing the attention annually.

Therefore, without startine on a nega-
tive note, let me preface paying my com-
pliments to the leadership the UGC has
undoubtedly provided over the years and
for giving the direction to the development
of higher education in this countrv., [
would also like to add » word of cheer
and goodwill fo the new Chairman of the
UGC, if not for objective reasons. at least
for subjective reasons because he comes
from the fraternity of social scientists, ]
am happy he is presiding over the Univer-
sity Grants Commission because he is a
person whose vision has been forward-
tooking and whose idcal informs the deve-
lopment of modernised, secular and socia-
list democracy in India.

Sir. the problem of procednre is an
important problem. T was just Iooking into
the problem mentioned by many friends
here that the Report is submitted to the
Government in compliance with section 18
of the UGC Act, 1956. And, Sir. the con-
cerned section of the Act says like this -—

“The Commission shall prepare once
every year’—not in subsequent years--—
“in such form and on such matters, as
may be prescribed an annual report giving
a4 true and full account of its activities
during the previous vyear”—not during
the years previous to the previous year—
“and a copy thereof shall be forwarded
to the Central Government.”
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Strictly speaking. Sir, | think thc Report
is not in compliance with section 18 of the
UGC Act. This is a belated arrival of a
much required Report. Therefore, gently
I would like to submit that it is my hopz
that in future the UGC, with its bureau-
cratic and  able organisation, would not
ioke such a long time which needlessly em-
barrasses the Minister of Education who,
for purposes of the statute, is answerable
to the Houses of Parliament,

SHRI HARSH DEO MALAVIYA : Are
not burcaucracy and ability contradiction
in terms?

PROF. RASHEEDUDDIN KIIAN
Need not be. An organisation can be bur-
eaucratic and also able. The UGC has
got its bureaucracy and has ulsn able peo-
ple.

Sir. there are several aspects in the Re-
port which need some comment and T am
sure that, with your consideration for me
particularly on matters of education, you
would bear with me if T make some re-
marks en passant on those aspects. Firstly,
I find that the staff-student ratio mentioned
at page 4 of the Rzport is very adverse
because the ratio is 1 19.9 which is a
very adverse ratio in the field of higher
education. The University Grants Com-
mission and the Ministry of Education have -
been attempting to bring the ratio to the
proper level of 1 10. Now, something
is to be done because, on the one side,
the number of collezes and universities is
increasing and, on the other, this ratio is
very adverse. Unless we are able to main-
tain a certain positive ratio, the relevance
of education and the guality of education
would be adversely affected. .

On page 7, mention has been made of
the Central Universities. My friend, Shri
Prakash Veer Shastri, was probably un-
aware of the fact that the UGC has got
a particular, responsibility in funding the
Central Universities. Therefore, to say
that a very large proportion of the funds
has been given to the Central Universities
rather than to the States is beside the point,
The UGC is expected to pay to the State
Universities in some proportion. 1 would
like to give some figures which will speak
for themselves and [ would like to men-
tion for the information of the honourable
Members of the House that the Jawabharlal
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been get-
that gold

Nehru University, alas, has not
ting all that huge money, all
and ~ilver that the honouiable Members
assumed carlier that it is getting and 1t is
only a small proportion, as small a propor
tion 1~ the generosity of the UGC is cap-
able of giving. As a maiter of fact. 1 will
raise my small voice herz and say that the
Jawaharlal Nehru University is one insti-
tution which needs more funds and I am
sure the UGC will be able to provide that
because we have established in the last
five years a standard there, without being
pompous, of excellence and have set a
particular tone and tenor to the devclop-
ment of all patterns of education.

Then, Sir. the book funds given by the
UGC. as mentioned on page 19, are appai-
lingly small. Tt is scventy-five thousand
rupess in 1973-74 as against Rs. 80.35
lakh, in 1969-70 outside the ceiling of
there lakhs of rupees which is very small
and this seventy-five thousand rupees is to
be distributed amongst fifty colieges and
you can easily work out the average. Pro-
bably, every college will oet one book or
1} books to 24 or pamphlets! You can very
well imagine the situation. This nspect of
the matter has to be looked into in con-
junction with the very laudable proposition
of starting book banks. T say this because
peopnle fiom college after college in the
mofussil areas come to us and say that un-
less they have got the necessary material.
educational material, thev cannot improve.
This. 1 am sme, will be looked into by
the UGC. The pronosition of starting
autonomous colleges is n very bealthy pro-
position. There has bLeen somc eclement
of doubt in the UGC. But [ will strongly
cndoise this proposal and 1 would like them
to have a careful Iook aut the propostion
of establishing autonomous colleaes,

Now. Sir. the word “elite” s being
bandied about every time we tulk .bout
universities.

Obviously, every autonomous college,
every good University will be an elite insti-
tution in terms of development of the mind,
in terms of exposition of knowledge and in
terms of inculcation of values. Of course.
it ought not to be e¢lite in composition or
elite in terms of incomes level. But it has
to be elite. Therefore, sometimes the word
‘elite’ s very wrongly used almost as a
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vicious propaganda. [ would say that am
autonomous body should not have an auto-
nomous management, as correctly pointed
out But it must have autonomy  with
eaperiment of courses und study with  a
different syliabus, so that they are not put
in a strait—jacket by an all powerfut Uni-
versity. I will give the example of Delhi
University, |Delhi University administers
about 65 colleges. Now, it is impossible
for University as large as this, with an en-
rolment of almost one lakh people to keep
a vigilant eye on the development of stand-
ards. Therefore, autonomous college is an
unavoidable expansion 1 a country which
is the second most populous country, a
country which is known for numbers, «
country in which the problem of number,
has to be solved by fragmentation of num-
bers. One way is fragmentation, I think,
it is a very positive thing which should go
on.

T am somewhat sorry to see from page 30
that Employment Information and Advisory
Burcau have not been working adequately.
The number of Employment Information
and Advisory Bureaux is very few. Just 41
Universities out of 104 Universities and
just 75 colleges out of 4308 colleges have
Employment Information and Advisory
Bureaux. Since I was ascociated as in
charge of an Employment Information and
Advisory Bureau in a University, I have
some experience of this. T think it is a
very important institution which will run in:
conjunction with the Ministry of Employ-
ment. And if we are talking of linkage of
manpower and education, we have to plan

" education as an integral whole for national

- development.

T think this Burean should
be strengthened and practically every Uni-

" versity must have it,

The feature of salary scales of teachers
is a welcome feature. T think there are no
two opinions on that. [ hope the Educa-
tion Minister, my distingmished friend, will
agree with me, although Y consider that he
and T belong to the same category of
teachers, that unless the sulary of school
teachers is in a very oiganic way linked up
with upward revisions of the salary in the
Universities, a class orientation will come
in. In a country where primary and
secondary education is much morc import-

*ant, T would rather part with some of the

allowances, sincerely and honestly, and see
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that upward revision 1s done in primary
and secondary school education. The Edu-
cation Minister is himself conscious of it.
He has been making speeches in the
National Board of Secondary Education.
But his speeches are not always backed by
funds. because the Education Minister
himself goes with a begging bowl to the
Minister of Finance and the Planning Com-
mission and they do not respond to him as
the people of 1India responded to the
‘Bhikkn‘, Gautam. This is another prob-
lem. Then, I will say that the title ‘Pro-
fessor of Eminence’, if T may be permitted
to say so, is somewhat pompous. It seems
pompous because there is the Professor of
Emritus. . ..

PROF. S. NURUL HASAN : May I just
clarify 7 1 think the Uuiversity Grants
Commission has made it specifically clear
that this will not be used as a title,

PROF. RASHEEDUDDIN KHAN: I
am happy. But here in the Report of 1973-
74, ‘Professor of Eminence’ comes. I am
almost verging on this point while I might
have the dubious distinction of being cai-
led so. 1 would like this title to be chang-
ed, 1 think, Senior Professor or National
Professor is good enough for purposes of
accounts. But that s fantastic, I do not
know how it originated. He may be get-
ting Rs. 3000 or Rs. 4000. But let him be
called a Professor. a good old professor.

Then, | would say that 1 entirely agree
with my other friend that the insistence on
Ph.D. even for Lecturers is unfounded
economically, dubious, nalionally bad and
from the angle of planning of higher edu-
cation, worse. What you must do is to
insist that they must read and write and
publish papers without the necessity of this
examination, called Ph.D., being passed.
I entirely agree with Prof. Dutt. What will
ulumately happen is that the standard of
Ph D. will go down. It js already low. It
will go down fuarther, Mr. Goswami who
has been a public figure in Assam knows
it. We must do something which is a reflec-
tion of talent and merit and not insist on
mere Ph.D. I would say that a large num-
ber of Ph.D.s are not worth it. T am parti-
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cularly drawing attention to section 6, pages
37 to 39 regarding cultural exchange pro-
grammes and international collaboration.
I think the time has come for the Edu-
cation Ministry and the other concesncd
Ministries to give really handsome and

generous funding for cultural exchange
programmes. 1 have been a Member
of the Indian Council of Social Science
Research. I am the Chairman of the

International Committee of the Council.
1 find that we are absolutely out of
funds with the result {hat sometimes  we
have to draw funds available #o ws from
outside sources which are acceptable to the
Government of India. But still I would
say that with the focus we have as authen-
tic part of the non-aligned movement to-
day, with the responsibility we have of
building talent in a large part of Africa,
Latin America and Asia and with the add-
ed responsibility of having human contact
with them. how long are we going to de-
pend on the Area Expert of the United
Nations to understand what Nepal is  or
how long are we going (o depend on tsome
European to tell us what Africa is? We
have to discover the qualites of our neigh-
bours ourselves. Therefore, the cultural
exchange programme must come in a very
big way. 1 would say that 15 cultural ex-
change vrogrammes or 10 or 12 ad hoc
programmes are nothing. As a maiter of
fact, 10 to 15 ad hoc programmes are no-
thing more than one Scnior Professcr like
me getting 3 trips to visit one or the other
capitals for 10 or 15 days. Certainly, it
makes some impact. But it does not make
a deeper impact that we woeld like to have.
Look at the Soviet Union or the United
States of America or China. They have a
huge massive programme of coltural ex-
change. T think we have to identify cer-
tain broad areas in the world. I would
very strongly recommend that 40 countries
have to be identified, as we have attempted
to do in the ICSSR. The countries in
South Asia are Sri Lanka, Nepal, Afghanis-
tan, Bangla Desh and Pakisian. In South
East Asia, we have Indonesia, Malaysia,
Phillipines. Vietnam und Singapore. In
East Asia. there are Japan and China. In
Oceania, we have Fiji and Australia. 1In
Gulf States, there are Iran and Gulf Arab
Tn West Asia, there are Egyps,
Iraq and Syria. In Africa, we/ have Tanza-
nia, Nigeria, Mauritius, Algeria and Kenya.
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There are USSR, Poland, Czechoslovakia,
G.D.R. and Yugoslavia in East FEurope;
France, Denmark, Holland, Federal Repub-
lic of Germany and United Kingdom in
West Europe; U.S.A. and Canada in North
America and Mexico, Cuba and Bruzl in
Latin America. This is the rock bottom
minimum. Unless we are able to build our
own contacts, we will always find our-
selves depending on other countries.

I would raise a particular word regard-
ing the importance of developing Soviet
Studies Programme in India. We have en-
tered into a 20-year agreement with the
Soviet Union. But our Soviet studies pro-
gramme is highly inadequate. Jawaharlal
Nehru University which has a Soviet Stu-
dies Department has a Reader at the top
with two Lecturers getling one or two stu-
dents per annum. It is not the way in
which we have to treat the expansion of
educasional development in Soviet studies.
All of us visit Soviet Union year  after
year. Our Prime Minister went there and
she came back with a tremendous cpening
of heart. We are at a very sentimental
level of Russi Hindi Bhai Bhai, They come
and drink Nimbo Pani here. But is that
all ?

We have to promoie Soviet studies in a
big way. And I think we should at least
have one or two cenires of Soviet studies in
India. At least the Centre at the Jawahar-
lal Nehru University has to be streng-
thened.

Sir, the University Grants Commis-
sion has taken a very welcome step  of
appointing committees to propose six cul-
tural exchange prograinmes. I would add
here another word that the University
Grants Commission as the most important
funding agency must work out a stvle of
working in co-operation. in collaboration
with other educational organisations like
the CSIR for science. the ICSSR for social
sciences and the ICHR for history. They
have started doing something. But it is not
adequate, I think the initiative must ecome
from the UGC because it is the funding
agency. Sometimes 1 find needless sensiti-
vity of jurisdiction. Sometimes there is a
feeling that the flag of the UGC shall not
fly too high if touched with a pair of tongs
by such associations and organisations. I
would very strongly recommend thas the
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UGC must have a large mind, a large

heart. It has got a large source of funding
and, therefore, it is the UGC which must
attract the institutions, and they must go
hand in hand. Sir, I Laust say that the Cen-
tres of Advanced Studics are in an absolute
mess. They are in an absolute mess. I
had an occasion to visit the Centre for
Advanced Studies in Aacient Indian His-
tory and Culture at Calcutta. It was
in shambles. The first professor had
retired and the second professor at that
time had not taken over. I do not know
what the position is now. Tt is just calling
them Centres of Advanced Studies, centres
of excellence only because one fine morn-
mg the UGC desired to do so.

I would also add here with all my sym-
pathies to the professor concerned that the
programme of special assistance to select
departments should also be very carefully
reviewed because, I can tell you from my
own experience, and I am preparzd to say
that the Economics Department of the
Osmania University has a lopsided focus,
and no macro-economics was taught, Year
after year, when the students of the
Osmania University’s Economics Depart-
ment are being interviewed, they halter and
falter because there the hair-brain scheme
called Osmania Cambridge School of
Economics was established. Since the emi-
nent professor who was responsible for
this needless emphasis on one arca to the
exclusion of essential reading of economics
has been a Vice-Chancellor happily, 1 send
goodwill to him and to the University of
which he has become the Vice-Chancellor.
But the Economics Department of the
Osmania University must be strengthened
because you just cannot give spectal assist-
ance to departments which are incapable
of producing students who can be absorbed
in the stream of the employment market.

Sir, the expert pamels which the UGC
has appointed in human and social sciences
are doing very good work. Probably, after
some of the reports are available, 1he

courses of study and the syllabi will be
revised.

Sir, the area study programme is very
inadequate. As far as the Bombay Univer-
sity is concerned, it has done nothing about
the Latin America and I think most of the
area study programmes have to be very
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vurerully looked into. Examination reform
has been long overdue. It has not been
done. Unless we shift to the semester sys-
ten of internal evaluation, examination
system will always become o big bans of
the higher education of India becauss the
students depend on your textbooks only.

Lastly, T will say that Section 8—Pers-
pecitve for the Fifth Plan—is very weak.
1t is a very, very weak thing where, unfor-
tunately, even liberty has been taken in
the English language because, as far as I
know the word is ‘viable’ and therc is no
word like ‘sub-viable’. Instead of viable
or non-viable, you cannot have a sub-
viable post-graduate department. Wecll, the
drafting is not good. But it is not that
bad. Probably, some other word could
have been used. We have eminent friends
in the UGC. The vperspective chapter
should at least be a very inspiring chapter.
No body is asking them to write a piece of
literature. But certainly we expect from
the names which have been signed there
and also from those who are associated
with the UGC, a report which will be ins-
piring. I would just say that the Report
here is too factual, too un-inspiring because
it has too much focus on facts. Probably,
it should be a little more inspiring. Sir, T
will end by saying that unless education
is taken as a subject of high national prio-
rity, as part of the national planning,
education will suffer year after year. It
is not only for the Minister of Education
to ask for more funds: it should be for the
Members of the House to help him and
help the people of India to ask for more
funds.

I would also say that there have been
teachers in U.P. and Bihar sincc the time
of the Fourth General Elections whose
orientation to socialism, secularism und
democracy is much different. It is not
possible for us to give a correct orientation
unless teachers are committed to the right
values of socialism, secularism and demo-
cracy. This has to be looked into because
the entire subversive system is operating.
Today, after the emergency was declared,
almost all those who have been encmies
of these values appear as thc biggest
spoksman of these values and garlands are
thrown and carpets are spread and slogans
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- are shouted. We have to make «a differen-

tiation becausc the educational system is a
very sensitive system and India, as an
authentic non-aligned third world country,
must establish a new model of education
which must be forward-looking, which riust
be inspired by the ideals which the Indian
natonal movement has generated.

i AL ARTL WEY (STLIIH )
gt werew, a2 fawfemaa
wEw gEw #r st e § g
zw FediE 71 &g 9 | THE 399 F9
s far gug frfes 10 a9 |
faenfaat o den fFadr ady, fradr
oY, MEATTRT Y G&AT (FaAT Gy A7
fradt =T #w g frg fga &
AT AT, Fae 59 AW SIS b HiES
a9 fan gu g, s wws fedr W
T HT AT & FIEIT HL & e
FIEFATE, AT 5T FT o Yo Fro
F feare 7 Fg g, a8 fHdr aHas
* qTe F1 RqIE FgaFAE |

s, Fo Sfto @0 # fale &
T W A g AT 4 9@ d®
T wifgr <t fe o 3w Faenfadi
# oAEALA 41§ AT I A
TIETREET F GATE 8 & (@0
go o Wo N &M T FaH I §,
&t ar gare fear s g @ fr faea-
faamery @ GG T G®q FIdl
Y 7 W gw W & fwar o fava-
fremm asmE a1 I wEd 93
fto To Hio FT H¥T @I § | (FA=-
mw) Tro o o f#rg, WW
foa & afvafedl & smeams & s
AT 3 AR g0 9T { weATIT At
g afFw wH geEmTagde wfr
mam%mq—(ﬁoq'aiﬁo
FT F¥9 ww gy A} fawfamem &
T @Yo Uo o HIX Yo Ao Fo
FAr g | A wwmAr g, @ Ay
frraardr e AR & I §, fave-
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ary fovErT £ 0 g @ & Y
NGAY AT F 3T IA% qTRA £/ AN
oot fae T8 ST 2. A 7
FYET AT EF RN WAL AIAH g1 St
gqr & NPg% gEa awmw § W @ &
A g AL ATAT! 43 STy 9 1 AL
TG WEE F UF TRET F Tlo
Y gwE, A AT F AW G AR A
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AT gF ASH ITHT T wd 9
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for gwesr 2T 9o & fow feq iRex
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2 7% R A e (e AfT ez
AN F A AT qE TET A
foegr Afa a7 eav & Ay far o+ A @r
Fer T T S Faer feenfeddi w7 800
T AR T 1975 T AE AR
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g |
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[sf AaTnEaT saTT AR
fo oo @ gem gER 1 S
Wﬁﬁ:q° o ;ﬁo%%ﬂﬁ?ﬂ‘ﬁ@r
wF Y e g —

“It is also apparent that no yeal
improvement in undergraduate and pre-
university education is possible without
meeting the developmental needs of the
collegiate sector of higher education.”

T SHMET & UTT Igiv AT
faar g

o, S, AW fF w1 a3
F W F Fg waw 7@t fwar v g
fodt fir @ 3w & fo #13 uw foen
Afq wgm T S | wS EHAT FY
A BN & ) anfefame dwaw wREy
9 T &, wee foer faswr 9 46
Jmw & faa s\ &7 &9 R
aferor & qeft J9 g@ AR S
ar<r e foer faamr &1 20
IR WG & e ot Tox # gferor
WITT T @IS WY WIOT &Y agrE Sy |
B TG GREl S ! aar ag fwe
Ay femsra 7 o9 e
F vwar & fag, 3w ar LfrEr &
fa@ 3w *1 wFag W@ F @O
Ao @ AT WD FTOIE A
7 aqgrErem ! ogmer gwEg e
fawmr @ Al = oz GFaT @ ) TSy
w wfefms dw@s & fag a9
I &, 98 g9g A W7 § R gury
fawmnt & oY @ Sfew farerr v w7
TF Sfro Hlo g fafTedr 3 udew
S I AT CO o BV
22w« F S frar g oiv swd
oow Al A1 fgEma # § &
TS FyeddEl YRl 9T | OF
aw foey fwa F wwe qay
g fr foqa foemdt &= gu & o

70 Sfawa HAST T IO ¥ oA
g | oo & giwm ww
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gewifede are | 70 Wy el
st & 39 gU & AV AW @ T
gaF! ol @E FT AR § 7
WY 31§ FT AT g FLAT A8
g1 W wus qew wWiEw §, S @
favsr W wmey & fom fo wa
9ET  HEWF g SIr 9@ AW
HAST Foeqdl FfoC AfFT 7 qw
amF fod ool Fuead T FTE
g7 o9 &7 Hg ¥ qwa &1 (wwa

1 "3Y) q AT guy AW )

MR. DEPUTY CHAIRMAN: [ am
sorry you were not here, The time fixed
is 10 minutes for each Member. You have
taken more than ten minutes.

oY FVET XAE W - AQY AW

AR 2§ N9, ¥ agF TET @

FET |

MR. DEPUTY CHAIRMAN : Everybody
feels that he should have more time. There

are still about 11 speakers from the
Congress Party.

¥ AWYEY AT WE o A SATEr
T G| OF qCh A TR §
f& sfefme F@aw & fod w38
AT AW AW ARATT T AW qry
forar @ fr sy #7 waeady feam s
o, favafaemast av T gAg
Jo SiTo #o &Y feqie Fgwr =rfaw
fF foaer sud smwt v aew g
& atfoswre FRAT FOfF 25 e
TATEEHe giatedw § 99 gud
T8 @i ¥ g § e swwarfa-
EEE &1 Fo Sfto &Yo ¥ WY Farierfie-
M yaeHe & fad  fuewew
F Y A FflEdom I3 a| Ay
g aa W T Wfaae ¥ oare o a7
feelt o= aaR = TERE R
THE AT T Hey F RO )
WS AR T S8 qEg ¥ A
M FQ F fFay sranfadige sadr
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gare fra W g1 we e
fgmr g & &fdz sa@  WHo To
oE fto gFo FTo AT WE  FAIH
THo To 38 FAfAfEHAA FT A1FATH
g E 30 Tz FATH | W fod
el gfafads ¥ ) #fiwe, faEm
fortt #1 faameff ama FTHE SWF
78 frar At g% A9 greeem #Y
FAEqrT TEY, TEE F sHEEdAl Y,
T ITF w@reey & W W@E g
F15 Ifaq sygewr 2, 7 g% fem
ATTAET FT AFEAT FHIR A SEIET
FY &Y FIT AATAT 3 |

gt 8 forza foe # &
¥ fr fren afmafedls o Fecs
# wfe aaedr AERET #, qrEEd
FY, feedadr T AT geeed F g AR
T @ A, foemat § faenfadt @
guifa Gar 7 F i o
(Time bell rings.)

TIE @ FEHL @H FQIE |
go SfTo TYo § WTT ATEH FIGAL
SR RIS

o QHo AT AR : ST AE, WX

ER

ot ATIAT qATT WF ;T A
TE @rey @l TS| WL, gae e
FET TG FFAAE | ALK F @rer @y
Lt AR AR R R T
T el agg drard wEl A g

TG a1q Fig LA qATT F2 3 f
gfrafady swe & S Afe & o
g sagr frmfam =& gt s
areaaT AEY gy WX Gy AR v
araar AR faEmtam gar & St
AGAHT F g, TR qGL g, FAAX
feama qqT awar g @R AT F
fad guar et "&1 St oF &WE
foord fs fam @i & feedboer
TS wIA W@ E H foeg a1
FH T IO R, ST w oafe g
7—588RSS/76

Govt. motion re. Annual [12 AUG. 19761 University Grants

194
Commission for 1973-74

| = g qer 4@ ST T & Swar w@w
iz | faeel § Q¥ AR AT §
St feodl § @A FT ATAAS ¥
@ § AR wmA s fa@y gu g,
wae § A fow afe & @W §
SR qEATE TN E | W FTAT AT
it &Y U § T afe "R
TEA AT g7 ) gegars |

SHRIMATI MARGARET ALVA (Kar-
nataka) : Mr. Deputy Chairman, Sir, by
the setting up of the University Grants
Commission, by the UGC Act of 1956, a
new direction, it was hoped, would be
given to the development of higher educa-
tion in this country. It was also hoped
that this august body would give a dynamic
direction to the development of our insti-
tutions and our policy itself on education.
In spite of many handicaps that UGC has
had to face, I must congratulate it on many
jobs that it has undertaken and for this
Report—though it is two years behind time.
I hope at least in future we will have an op-
portunity of discussing a Report which is
more current and more up-to-date.

[THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) in the
Chair]

The UGC has had to do its work in
spite of many problems that it has had
to face beyond its control. 1 am speaking
here, for instance, of the contradictions
which exist today. We have, on the one
hand, a growing pressure for admissions
into institutions of higher learning. On the
other, we have the scarcity of funds. And
with these two factors, we have also to
admit that we have an economic growth
rate which does not absorb completcly our
graduates who come out of the universi-
ties, with the result that UGC sometimes
finds that most of its plans have to undergo
major changes. In the light of this, I do
welcome the steps taken by UGC to stem
the tide of increasing admissions into in-
stitutions of higher learning. The figures
for the period 1971-74 show clearly that
the brake has already been applied and
that some sort of slowing down of admis-
sions into these institutions of highter learn-
ing is taking place. But I do not think
that this by itself would solve the problem.
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What is going to happen to those whom we
keep out of the universities ? What are the
alternatives that we are offering them ? Is
it technical education ? Is it an apprentice-
ship scheme ? What alternatives have we
got for them ? The Report is silent on this
question. Therefore, 1 do feel that some
definite planning for this has to be done,
and I hope that this will form part of the
Report of the UGC in future, But what I
want to point out is that this way of keep-
ing students out of the universities could
also operate against the weaker sections
who already have not many opportunities
in different fields open to them, and unless
special care is taken to see that proper re-
presentation is given to our economically
backward sections and to other sections of
our society which have been neglected in
the past, this is going to operate to their
great disadvantage. Then, 1 would also
like to speak on the question of paying
donation for admission into the professional
colleges. I know that in many colleges in
the south, especially the medical colleges.
huge donations have to be paid in order to
get admission. 1 think this system—they
call it development fund or whatever it is—
prevailing in the private colleges has got
to be stopped. This system benefits only
those sections of people who have the
money to pay but who most often do not
have the brain to study.

PROF. S. NURUL HASAN : You mean
aniversity colleges 7

SHRIMATI MARGARET ALVA : No,
medical colleges. There are such medical
colleges, I do not want to name them.
They are affiliated. In a country of such
2 size. a common pattern of education is
difficult to evolve., But T think a beginning
has got to be made in some way. The
National Integration Committee in 1961
had pointed out T quote :—

“We consider that in the overall inte-
rests of our student population there
should be a common pattern of educa-
tion 1n the country which will minimise

confusion and co-ordinate and maintain
standards.”

We have got to think in terms of bringing
abput some Kind of uniformity—perhaps
this is not the right word to use in the
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academic parlance but scme sort of a,
common pattern of educativn in the
country has to be evolved so that young
people begin to think together and are
educated along common lines, It is in
this light that 1 welcome the 10-+243
pattern if it is introduced in all paris
of* the country. I must say that if there
is the infrastructure created to carry
out the new scheme, it could answer this
need. As the parents, the students and the
teachers say, today the 104243 patiern
only seems to add up to confusion because
none knows what they are heading for. I
think that in many institutions the proper
infrastructure is not yet there to impiement
this schem::, with the result that there is a
certain amount of confusion and fear as
to what it really is going to mean.

While speaking about a common pattern
of education—this point has already been
raised before—I do not see why more and
more text-books cannot be printed on a
national scale. Why cannot we have a com-
mon text-book in humanities covering all
universities ?  Why cannot we have com-
mon science text-books ? After all, science
is a subject which has got to be taught in
the same manner everywhere. I would also
like to say that more and more emphasis
should be laid on our own Indian litera-
ture, on the writings of our own national
leaders—it is much more important—
rather than on writers of the West and on.
writers of a different age altogether.

My next suggestion also could be tried
for creating unity among the younger gene-
ration. A certain percentage of seats in
the colleges in every State should be re-
served for students coming from other
States so that there is more mixing-up of
students coming from the different States,
and there would be a certain exchange of
cultural and other ideas among the students
living in the different parts of the country,
who otherwise do not have any cpportunity
for this. 1If there is a national cultural
festival or a festival of university students,
perhaps Tor two weeks in a year they could
live together and have opportunities for
real emotional and cultural integration

There has been a definite move to pro-
vide more and more facilities for higher
education through corrspondence courses
and other such facilities, and I welcome



197 Govt. motion re. Annual
Report of the
them. In a country of such a size where

funds always present a problem, T think it
is good that we are thinking in ferms of
giving these facilities to those who would
like to carry on their education, while still
engaged in their jobs. T am proud to say
that the Mysore University of my State is
the frst university in this country to in-
troduce a scheme by which anyone above
the age of 35 can appear for the M.A.
examination irrespective of whether they
have any Intermediate or B.A. degree. If
you can do that subject and you can pass
the examination, there is no impediment
to your appearing for the M.A. exqmination
and getting the M.A. degree. This has
been accepted by the people with enthu-
siasm, especially by the women in our
State. More and more of them are writing
for the syllabus and are wanting to do it.
Many of them perhaps had got warried
early and had had no opportunity to do
this course. And today when their chil-
dren are settling down, they want to do it
from their homes through the correspon-
think more emphasis

dence system. I
should be laid on such facilities. (Inter-
ruption). The age prescribed is 25 for

B.A. and 35 for M.A. If you are above

this age, you can do it.

~  Speaking about the direction which we
have to give to our educational system it-
self, I feel that we have not given enough
thought to giving proper direction to our
university courses in the sense that 1 think
there is not enough stress on the building
of a spirit of nationalism among our young
people. There is not even, T think, a chap-
ter on the history of our freedom move-
ment in many of our social science books.
I do believe that at all levels a subject iike
social education—we have a subject called
social studies but it is something else—
which speaks about our national poliicics,
which speaks about the different problems
which our country faces and the solutiony
which have got to be found, giving a back-
ground and a national picture to our
students. should be introduced if we want
to give them a sense of involvement and
a sense of dedication.

It is true that our educational founda-
tions were laid by the British, but it is
strange that we have not really taken posi-
tive or concrete steps to change it in a big
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way. After all, the British pattern of edu-
cation was meant for a particular age with
the aim of training a section of our people
to serve as, I would say, tools of the British
to carry on the administration in this coun-
try. And we still have today, I feel, in a
way a class system among our educattonal
institutions. You have the so-called pres-
tigious colleges, you have the private col-
leges, you have the most prestigious Cen-
tral universities and so on, with the result
that even when we are educating, we have
got a class system, a sort of categorisation,
which does not help to make ouwr educa-
tional pattern uniform or truly socialist in

' its approach. And I do not see why this

should exist almost 30 years after freedom.

1 speak here on the Central universities.
It is a good idea perhaps, yes. But I have
never understood why we have got to think,
for instance, in terms of universities being
named on communal basis. After all in a
country that speaks of secularism, let our
Central universities be universities of learn-
ing. T would say that selection to the Cen-
tral universities should be through a com-
petitive examination, getting the best selec-
ted through competitive examinations. Let
them come to the Central universities. Make
them residential universities, if you want,
so that even the ones who cannot afford it
can come there on scholarships. But let the
best students be chosen so that they can
really be trained to give their best to the
country and to its fufure.

Then 1 see from the Report that the
amount spent on engineering and techno-
logy courses has fallen between 1970 and
1974. 1In 1969-70 we spent Rs. 248.14
lakhs on these subjects and yet in 1973-74
we have spent only Rs. 194.98 lakhs, a drop
of almost Rs. 100 Jakhs. T do not see how
in a country which is speaking about indus-
trialisation, about technological advance
and about an economic base which is indus-
trially strong, you can have a situation in
which your expenditure on these vitai sub-
jects is decreasing as our industrialisation is
progressing. What is wrong? 1 do not
say it is only a question of cutting down
funds because on humanities during the
same period, we have increased our expen-
diture from Rs. 171.74 lakhs ta Rs. 293.75
Jakhs. We have taken money from that
side and put it on the humanities >ide. How

' .
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can this solve our need for trained person-
nel in this fast industrialising society ?

I feel I should make another suggestion. '

In a country like India where agriculture is
really the base and backbone of our eco-
nomy, there should be special categorisa-
tion of funds for agricultural universities
and these should be shown in the UGC
reports. As it is, we do not have any idea
as to how much really has been spent on
agricultural colleges. I would in this con-
nection quote here from the Kothari Com-
mission’s report of 1964-66 :

There is no sadder comment on the
complete divorce of the present educa-
tion system from gational life than its
neglect of agriculture which provides a
living to 3 out of 4 persons, its indiffer-
ence to values essential for an agalita-
rian society and the lack of any com-
mitment of students or teachers to the
national effort to build a better future.

I think more emphasis has to be laid on
agricultural education if you want to make
education part and parcel of the develop-
ment processes in this country.

The question of research has also been
spoken about both yesterday and today. I
feel the time has come for us to move our
research scholars out of their laboratories
and concrete buildings. This country
needs answers to our social problems and
problems in the field of agriculture and
problems faced by our people in the coun-
try side regarding housing, water and
hygiene. Yet, we keep our scientific re-
search scholars in big concrete buildings.

They do not know what is happening in
the country side. How can they find ans-

wers or solutions to the Indian problems ?
They must do their research in the fields

and the research subjects should be such as
are connected with our problems. The
subjects should have something to do with

the needs of our people particularly on the
rural side.

I have a suggestion on the question of
scholarship. I understand that in most
cases the scholarship money is given to the
students at the end of the year. 1 may be
mistaken. I gathered the information from
the students. If it is true, the students are
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not able to benefit from these scholarships
because the whole year is over before they
get the money. If you reimburse at the end
of the year. it makes no sense. The pro-
cedure should be such that the scholarships,
whenever they are given, should be given
at the beginning of the year so that lot of
economic distress can be avoided.

Secondly, these scholarships should be
given to those who deserve help. I also
feel that if the full scholarship is given in
the form of cash, then some students may
misuse it and instead of buying books, they
may spend it on something else. There-
fore, a part of the scholarship may be given
to the students in the form of books and
other requirements.

The NSS scheme has been introduced in
many universities. I think it is being con-
l sidered as some sort of recreation or pas-

time. Funds are being spent on this scheme.
| T feel it should be made compulsory and
part and parcel of the college curriculum.
Each and every student should take part in
it and then only they should bg allowed to

take their examinations and degrees. I

have been one of those who has been de-
\ manding compulsory rural service. One
» year of rural service should be made part
: and parcel of the curriculum for every pro-
fessional and university course and no stu-
dent should be awarded the final degree un-
Fless one year of rural service is put in by
him or her in order to develop our coun-
try side.

Today, the question of sports is haunting
all of us. We are a nation with six hun-
dred million people and we have came
back from the Olympics without even a
bronze medal. What is wrong with us ?
UGC has allotted in 1973-74 a sum of
Rs. 4% lakhs for development of sports for
la country like India. I do not blame
| them. But more emphasis has to be laid
; on development of sports in this country.
' Degrees and percentage of passes in the
I universities have unfortunately btecome the
yardstick for judging universities and col-
leges. 1 think more and more emphasis
has to be laid on physical fitness. As the
Prime Minister recently pointed out, health
and physical fitness of the nation, parti-
cularly, students have never been sufficient-
ly emphasized in our schemes. Then, I
come to the question of hostels. Eighty
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per cent of our population lives in the
rural areas and our statistics show that
there is provision only for
ten per cent of the students
in this country in the hostels.
What is going to happen to thc majority
of the rural students who have got to come
to these educational centres for their educa-
tion if there are not enough hostels for
their accommodation? Here, I may say
just a word about our women or girl stu-
dents and the grant to be given for the
construction of women’s hostels. During
1973-74, a sum of Rs. 59,72,500 was spent
on hostels and I would be grateful if we
could know how much of this has been
spent on hostels for women and what
percentage of the total grant has been
spent for the construction of women’s
hostels. I say this because this is a great
need of the girls who come from the rural
areas and who need proper accommodation
and T would like to know what has been
done in this connection.

4 p.M.

We have got a whole chapter in the
Report on cultural gxchange programmes
and the programmes for the exchange of
students with various countries. This is an
important matter. But, at the same time,
T would like to know what we are going
to do to make the foreign students studying
here more comfortable and more at home
and T would also like to know what you are
doing to see how they spend their holidays
and what facilities we are offering to them
to see this country and also to leave this
country as friends of this country and not
as those who were rejected or who were
neglected. Particularly I am speaking
particularly about the students from Africa
and Asia because we still have a certain
amount of reservation about them—at least
amongst the students, and 1 think ecvery
effort has to be made institutionally to make
these students feel more at home and more
wanted in this country.

Madam Vice-Chairman, one point T
would like to make finally and it is about
the UGC scales. Tt is a verv comftroversial
subject which has been discussed in differ-
ent forums. But I feel that it is abso-
Tutely necessary that these scales should be
accepted by all the States in the country
and these scales must be implemented.
There is the question of the Ph.D. degree
which has been made a pre-condition for
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them to get these scales and I do not think
that it is quite a fair proposition. After
all, when we allow revision of pay scales
in the case of the Government servants
and others, we do not say that they should
pass a particular examination or do some-
thing else to get the revised pay scales.
So, this should not be there in the case of
the teachers of the colleges and the univer-
sities because they have to have a certain
status in society if they are to play their
{'very big role as moulders of our young
" minds and as those who are to take our
young ones along the right lines. Therefore,
1 think these scales should be implemented
and this should be done quickly.

We are glad that Education is now goir_\g
t6 be a Concurrent Subject and when this
is done, I think the UGC will have a _bigg-er
role to play. But 1 do hope that it will
vegin to play a more positive role in our
educational system and it will not remamn
just as an agency for distributing funds
or as some sort of a social security agency
in our educational system. This Report, as
has been mentioned by others also, is two
years old and many of the things that we
are saying mow are already outdated, I.But
I do hope that in future a subject like
‘ REducation is given more importance and
that we would be able to study an up-to-date
" report.

! Madam, T would like to conclude by
| saying that what we need in this country
la generation of young people who are
j physically fit, meatally alert and spiritually
{ alive and it is the University Grants Com-
‘missiou that must help in every way in
\
|
i
|

making this possible. Thank you.

DR, Z. A. AHMAD (Uttar Pradesh) :
Madam Vice-Chairman, T normally read
| the UGC Reparts very carefully. Last year,
. T spoke on it and this year also I propose
| to make certain observations although, as
has been said by many of the speakers
here, the Report presented now is for the
year 1973-74 and it is not the latest. 1 do
not understand why the later reports were
not submitted. Perhaps they were not
ready. I do not really understand why the
| Report for the year 1975-76 could not be
‘ ready.
|
]
|

PROF. S, NURUL HASAN : It is in the
press.
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DR. Z. A. AHMAD : In that case, we | tion, no philosophy, no outlook. no per-

could have waited for some more time.
We could have waited for those Reports
and we could discuss these Reports after

they come out of the press and that would

have been a livelier discussion. Now, it is
true that outdated reports, generally speak-
ing, should not be placed before the House.
This criticism is valid. I think the hon.
Minister should accept this criticism.
Either you get the Report or you wait tifl
the Report comes, Now, there is not much
time at my disposal. I do not propose to
make a lengthy speech, but I will make
certain points. Obviously, I canno{ go into
all the details about financial allocations
made by the U.GC. The UG.C. a3
such is doing good work. I think
there are no two opinions on that. The
U.G.C. Chairman, WMr. Satish Chandra.
is a very competent, capable man, with a
very good understanding of the educational
system. He is a forward-looking and a
progressive man. who did his job very well
as Vice-Chairman and who is doing his job
equally well, and even better, as Chairman
of the Commission, Similarly, I have no
adverse remarks to make about the other
officials. Buat Mr. Satish Chandra is un-
doubtedly a very competent person who. [
am sure, is discharging his responsibilities
very cfficiently,

But, then, there are limitations under
which the U.G.C, is functioning. And
those limitations relate to the entire struc-
ture of the educational system and in
regard to the educational policy that has
developed during the last 27 or 28 years
of freedom. 1t is under those limitations
of that structure, that policy, the U.G.C.
is functioning. Normally. one would say :
He who pays the piper calls a tune. The
U.G.C. pays the piper and calls the tune
and it can bring about certain changes—
of course, with certain limitations, a little
emphasis here and there, a little more
money there. But, nonetheless, there is the
whole educational system, the whole set-up.
States are there. State Governments are
there. It is a State subject so far. And
you cannot bypass all and bring about
these changes.

Here, some criticism has been made that
the U.G.C. Report has no sense of direc-

\ spective.

well, it is true that if we read
glhe Report as such, the Report has no
direction, no background, no philosophy,
| no perspective. But the whole educational

system has been drifting for 27 years or 28
years after freedom, with all the heritage
of the British rule which could not be done
away with. Therefore, to criticise 1he
piesent Ministry or to criticise the UG.C.
on the ground that it has not e_nunciated
a philosophy of education or a big perspec-
tive, I think, is not reasonable and justified-
The entire educational policy should be
reviewed and it should be re-cast in the
light of our new priorities, in the light of
our social, economic and political objec-
tives, in the light of the exigencies of our
development, of our cultural and social
advance. In the light of that. the entire
educational system has to be reviewaed. |
am glad that now Education is going to be
included in the Concurrent List. I thmni
this step must have been taken uch
carlier.  After all, Education is handed
| over to all sorts of people—communal
(r’minded people, reactionary people, rotten
) people, money-making people, and all sorts
\
|

|
\
;
|

of people and colleges only for making
money. People in authority are there only
for making money or for propagating
wrong idzologic, T cducat'on. the most
vital subject of our national life, which is
l the basis of our future manhood or
! womanhood in India. is handed over to
| such people, I do not know what will
happen to education. This reform should
have been brought about much earlier.
Now, even though it may be on the Con--
current List, I think there should be more
element of centralisation in the functioning
of the education system and in the formu-
lation of policies. A greater dose of
centralisation  should be there. In the
name of Concurrent List, you must not just
nibble about here and there and pass a
little amending Bill or lay down a puide-
line. There should be more of centralisa-
r tlon and a proper authority should be set
up to intefvene eflectively and to curb the
wrong tendencies, anti-national tendencies
and the reactionary tendencies which have
developed in the educational set up at the
lowet fevels. This is a Very important
thing. Many friends here have said that
it is a lop-sided development. The rate of
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growth at the lower level is lower. The
rate of expansion at the lower level is
lower than at the Higher Secondary level
or under-graduate or post-graduate levels.
As our lady Member said, more allocation
are made for Humanities and Arts than
for Science and Technology. Well. all this
crilicism is correct. In a country like
Tndia, the pace of growth should be greater
at the lower level rather than at the
higher level.

Then there is the question of wastage.
Obviously a boy goes up to a certain stage
and then he disappears from the scene. All
that money is wasted. The boy has to be
looked after from stage to stage. His
personality has to be developed. T recog-
nise that it is a difficult problem in a
country like India which has an uncontrol-
led system. Social objectives cannot be
implemented because of the huge bureau-
cracy, looseness of social system, lack of
authority and lack of political will. All
these things are there. Nonetheless, efforts
can be made to co-ordinate the educational
system from down upwards and to see that
wastage does not take place and the exven-
diture incurred and the labour spent on
education is not wasted. *

Now, it has also been said that as an
instrument of social change. our education
system is very weak. I want to underline
that point. Under the Twenty-Point Pro-
gramme, we are going to villages. distri-
buting land, increasing wages and all that,
But if our education goes on on the same
rails, what will happen to our country ? As
1 said earlier, in our educational set up,
there are people who are fundamentally
opposed to the basic objectives of 1he
national life that we want to build up. In
the Preamble of our Constitution, we say
that we want to have a democratic society
and a secular scciety. There are so many
non-secular people and they are doing their
mischief. Mr. Nurul Hasan cannot get rid
of them. All sorts of people are there.
We have to get rid of them.

I welcome that we are including in our
Preamble to our Constitution that we will
try to build a socialist society. Shamefacedly
and blatantly anti-social people are occupy-
ing key positions in the universities. They
are playing their game. You have to get
hold of them. You cannot do it under the
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conditions that exist today. If this emer-
gency has to have any meaning and, apart
from emergency. if a new disciplined life
has to be created with some meaning, then
you will have to find ways and means of
getting rid of these anti-national and anti-
cocial elements and removing them from
the educational system. Who are tespon-
sible for this type of textbooks? You
knpw what the textbooks are in the States.
Who are responsible for the lectures they
give in the classes. the twist thev gtve ?
The way they mould the minds of our
voung students, you have got to get rid of
them. Even if you have to use a certain
amount of coercion, you have to get rid
of them otherwise. every aspect of vour
national life will get vitiated. A new,
organised, socialist society in India will not
be developed on this line. You may take
many steps at the administrative level. You
may set many people behind the bars. That
does not solve the problem unless you
change the minds of the human beings.
And that can be done only by a healthy,
powerful, forward-looking, democratic and
progressive educational system. That sys-
tem has to be set up. I would urge upon
Mr. Nurul Hasan and Mr. Yadav and all
the nauthorities and the Government and
the Prime Minister to pay their special
attention to this problem because. Sir. you
cannot escape any longer, you cannot rlose
your eyes any longer.

Now, I have a word about the level of
our educational teaching. 1 think the
level of teaching in our country is pot
satisfactory. T would not say that it is
low. But it is not satisfactory. It has to
be raised. And my previous speakers have
said about these Ph.D.s, that the lava of
Ph.Ds. a cream of Ph.D.s is flowing into
\the educational system. I am a PhD.
What difference has it made to me?

< 3] (]
Nothing. T was a second class M. Sc. I
think I would have been a better teacher
if T were a first class M.Sc. rather than a

Ph.D., because, knowledge of a subject
comes from a good degree, a Master’s
degree or a Bachelor’s degree. With Ph.D.,
you have specialised a little point. T did
rescarch on our foreign trade during the
East India Company. the trade between
India and other ccuntiies. That is a useful
thing. But that does not make me more
I capable of giving education in economics

“Fbira.
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or in politics. I would have been more
qualified to be a lecturer if I had a first

class M.Sc. degree rather than. Ph.D.
Therefore, this craze about Ph.D. 1s nor}—
sensical. 1 think this should go. This

should be reversed. This whole decision
should be reversed. Why Ph.D. ? We have
to see what class they have obtained in
their Bachelor’s and Master’s degree. Let
that be the basis and not this Ph.D. A
second class professor like me can get his
Ph.D. He can become a Doctor of Philo-
sophy. No, that should not be. Select a
man with a first clas M.Sc. or M.A,, rather
than a Ph.D.

Secondly, Sir, the question of research.
The research is not at all satisfactory. So
many teachers here do not know many
things. Now you have high scales of pay.
Excuse me, I want them to be well paid.
1 do not want them to be under-paid. I
know boys and girls who know nothing
and getting Rs. 1300 or Rs. 1400. What
do you teach ? You cannot carry on intel-
ligent conversation. What do you teach
to a student? What general knowledgze
have you got? And they will be getting
Rs. 1300 or Rs. 1400. They say, “We are
lecturers, we are senior lecturers, we are
readers, we are Ph.D.s.” The final answer
will be : “I am a Ph.D. Do not question
my ability and my knowledge and iy
competence.”  That is the attitude.

Therefore, I would insist that new norms,
standards should be laid down and strictly
enforced. Unless these are enforced
strictly, things will not improve. We know
all sorts of recommendations are made.
We know how people are appointed to the
posts in these colleges. We are the people
who also recommend and we recommend
anybody who comes to our house and says
please write. Al of you are ‘doing this.
They come with downcast faces and say
‘please recommend’ and 1 write to Prof.
Nurul Hasan or Mr. Yadav. But that is
another aspect of political life and admi-
nistration. But you, from your side, should
be very strict and see that only good and
competent people are only taken.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Then,
don’t recommend.
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DR. Z. A. AHMAD : 1 am only saying
that T am sending it. God alone or Al-
mighty alone will know whether you wiil
get it or not. Madam, we are like, or
what used to be, old fakirs, peers or
sadhus. People used to go to them with
requests for a child or for a job or for
something else and they used to pray for
them. The chances used to be fifty-fifty.
Either they got what they wanted or they
did not get it. Either the prayer was
accepted or it was not accepted. If the
prayer was accepted that man used to go
about saying that such and such a peer,
fakir or sadhu was a good man and his
prayer was the most effective. If his prayer
was not accepted, then he would say that
he did his best but it was not his destiny
and that is why he could not get it. We
do the same thing. We all go on recom-
mending. That is perhaps the compunction
under which we have to function. But
from your side you have to see to it that
good people are appointed, that in the
selection committees competent people are
there and that selection committees are not
subject to pressures from outside or ex-
ternal pressures.

SHRI BRAHMANANDA PANDA
(Orissa) ; While recommending let us do
one thing. When you recommend a case
to Prof. Nurul Hasan if he has to take
it up seriously, then underline it with 2
red pencil.

DR. Z. A. AHMAD : That will oe a
trick, Then you will underline many lettcts
which do not deserve to be underlined. In
any case, that is by the way.

Now, this 10423, T do not understand.
Since T passed my matriculation this has
been going on. First of all, tenth class
examination, then two years intermediate
and then three years. I do not understand
it. If you have not evolved a proper system
for this distribution of vears and build a
proper infractructure and given this distri-
bution of years a proper meaning and
content, it would be just jugglery ten plus
two plus three, ten plus three plus two,
ten plus three plus one or ten plus four
plus one. All these thines I do not unaer
stand. ' That hon. lady Member has gon.
who made a very good speech. She said,
well one does not know what will happen
to plus two. I do not know what will
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happen to plus two-—vocationalisation.
Have you got the infrastructure ? Have
you got the set-up for vocationaiisation ?
You do not have. Have you?

PROF. S. NURUL HASAN : Yes.

DR. Z. A. AHMAD : I bless you. Sir,
if you say you have. You are very opti-
mistic, to say the least.

Then, if you have plus two, you will also
have plus three. If you have plus two and
then don’t have plus three, plus two will be
a wastage. Then if you do not have enough
for plus two and then have plus three then
again wastage will take place somewhcre.
Therefore, 1 would like to be enlightened
on that subject and I would like my hon.
Ministers to enlighten us and educate us
because we are very much interested in the
scheme of things. For me it affects not
my children but my grand-children; for you
it might affect your children, future genera-
tion. That is all I should say.

I think on the whole the U.G.C. is doiag
good work but it has its own limitations.
Those limitations are the limitations of the
present educational set up and the present
educational policy which requires to be
modified, amended, changed, in fact, reve
lutionised during the coming few veirs
by concerted attempt an drive from the
top.

Thank you very much.

DR. RAJAT KUMAR CHAKRABARTI
(West Bengal) : Madam Vice-Chairman,
many of the previous speakers have al-
ready mentioned that the report for the
year 1973-74 should not come at the end
of 1976. It is very difficult to discuss some
of the items given therein. For example, I
find amongst the names of the UGC mem-
bers—if it is an upto-date list, T do not
know—that apart from official members,
that is, from the Government side, some
are chosen from the South, one or two
from the West and some from other areas.
1 do not like to sound parochial but it may
show a certain reflection on the whole peo-
_ple of the Eastern region because I do not
find a single name from the Eastern region.
But this list may not be apto-date because
as I told you at the very beginning, it is a
list of 1973-74 and I do not know whether
there have been any changes afterwards.
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Madam, if we come to the students en-
rolment, as some hon. Member has already
pointed out, if we look into Appendix VIL
at page 67, we find that roughly increase in
enrolment has taken place in the Arts
Faculty by more than two lakhs whereas it
has gone down in Science, Engineering and
Techonology and in other Faculties. This
aspect should be looked into properly.

Madam Vice-Chairman, another point
that has also been rightly mentioned is
about the staff-students ratio. The ideal
ratio should be 1:10 but, may be, our
country cannot afford to have a ratio of
1:10 at the present moment. At least we
should try to keep it within 1: 15. But we
find that it went up to 1:20.7 in 1973-74.
I do not know what is the position in 1975-
76. 1 feel that as these reports are not too
big, I if the people in the Commission do
their home work throughout the year and
collect the data, then just at the end of the
year, it should not take more than five to
six months for them to compile the data,
process it and prepare such a short report
like this and present it in the winter session
of the same vear, that is, in November-
December of that year. Why should there
be so much—or rather inordinate—delay in
placing the report before the House ?

Madam Vice-Chairman, without showing
any disrespect to the previous Education
Ministers, I congratulate Prof. S. Nurul
Hasan for this gracious stand which he has
taken in order to give a decent salary to
the university and college teachers, which
is comparable to the salaries in other fields.
May I mention that many members said
something about the PhD and other
things ? I think it is a misconception. This
certainly has been introduced not for those
people who are already working in the
educational instifutions. It is meant for
our future generation. We would like to
attract better calibre of students and better
type of teachers in the universities and col-
leges. But how do you expect to draw a
Ph.D. and better calibre persons and even
first-class M.As. as Dr. Ahmad pointed out?
How can vou draw him at a salary of
Rs. 400 when even a Bank clerk gets a total
salary of Rs. 700. Regarding the mention
about Ph.D. degree, this again is a miscon-
ception because if we look into the figures
| here, we find that in the universities in
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1973 it is mentioned, that the total number
of lecturers is roughly about 17.600 and
odd. Now what, are we proposing to do ?
We are now proposing to recruit lecturer
of a university having a minimum qualifica-
tion of Ph.D.

DR. Z. A. AHMAD :
sacrosanct about it ?

Why ? What is

DR. RAJAT KUMAR CHAKRABARTI:
If we look at Appendix VI, we find that the
number of students who are working for
such degress is 14,342, Assuming that it
takes three-four years to get a doctorate
degree, we will have a turnover of 14.000
students every three-four years. In a period
of 10 years, there will be 20,000 or
30,000 Ph.D.s available in the country. But
I do not understand why this question of
mass production of Ph.D.s should come in.
As has been shown, our requirement is only
about 17,000. It will increase to a maxi-
mum of 20.000. Every three years, more
than 14,000 Ph.D.s aie iuined out. Within
a period of six or nine years. the figure
vould go up to about 42,000. Where will
they £0? As a matter of fact, the talents
of the brightest of our boys who are doing
Ph.Ds in this country are not being utilis-
ed by our country. Their talents are being
utilised elsewhere, abroad. As Dr. Ahmad
probably knows, most of the persons hold-
ing doctorates migrate to other countries
like the United States, Canada, the United
Kingdom or West Germany. They are not
taken in our country. This is also due to
the low salaries.

I also differ in regard to the master’s de-
gree and the doctorate. Master’s degree is
essentially a basic qualification before a
‘person attains doctorate.  While doing his
doctorate, he does not lose his knowledge
which he has acquired through his master’s
degree. On the other hand, he accumulates
his knuwledge.

SHRI B. N. BANERJEE : The point
“that is being made is, you cannot say that
only the Ph.Ds. should be allowed to be
the teachers in the universities or colleges.
There may be many persons who are M.As
or holding other university degrees who
may be as good. 1 can tell you that before
1932 and 1936, when I was in the college,
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we were getting possibly the largest num-
ber of professors who were having first
cluss master’s degrees. We did not have a
singic Ph.D. teacher in our college.

DR. RAJAT KUMAR CHAKRA-
BARTI : Probably, when Shri Banerjee got
his degree, there were not many Ph.Ds.
available and there were not many oppor-
tunities available to them.  For example.
we did not have a single Ph.D. in engineer-
ing, or rather a few Ph.Ds. in engineering
in the year 1953. But we have quite a
good number now. in the year 1976. This
is a question of time. We have to move
with the times.

As T was pointing out, our Education
Minister has very kindly done so much for
the teachers of the universities. T under-
stand this will become a concurrent subject.
Therefore, I would also request the hon.
Minister to look into the fate of the non-
teaching staff of these universities. As has
been mentioned in the report, the non-
teaching staft of the central universities are
getting the benefits of the Third Pay Com-
mission’s recommendations. But the non-
teaching staff of other universities in the
States, who are also partners in the uni-
versities and colleges in the States, are in a
piuable condition. For example, the non-
tcaching staff working in the Calcutta Uni-
versity or in the Burdwan University or in
the fadavpur University are not treated on
the same footing as those who are working
in the Viswa Bharati University. The
standard of living or the cost of living is
practically the same for all. Why should
one section of persons suffer while the
other section of persons working in the
central universities gets the benefits, when
the work is similar in nature ? This point
should be looked into. Along with this,
another point is that the fate of our pri-
mary, secondary and higher secondary
teachers should be looked into because they
are also in a pitiable condition. Their con-
dition should also be looked into and the
hon. Minister should do something when
the subject Dbecomes concurrent. If the
funds are available, their lot should be im-
proved and restrictions should be imposed
in regard to the educational qualifications
for becoming a primary, secondary or hig-
her secondary teacher. This should be done

. in the same manner as it has been done
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in regard to the university or college

teachers.

is another point which I would
We heard so much about

exchange of teachers.
Now, we have international exchange of
teachers. But what about national ex-
change of teachers. How many teachers
fiom one university go to work in another
university within the country itself, on a
one year leave and so on? How many
teachers from the IITs have gone to work
in other universities? Why has this sys-
tem not been introduced in this country ?
Why facilities have not been given to the
teachers of one university in the country
to go and work in other universities within
the same country ? This should be looked
into and something should be done regard-
ing this. In this connection, T wonld also
like to point out that there is no mobility
of our tcaching community. It is very diffi-
cult in our pyramid structure of our sys-
tem to ensure promotions for our better
and brighter boys. This is one of the
main reasons why many of our bright boys
migrate to other countries. For example,
in an institution, if there are five lecturers
who are equally qualified and equally bril-
tiant and if there are only two posts of
readers, what will happen ? Two of them
will get the chance and other three will rot
in the same university. They cannot escape
from that place. For example, if they have
put in about 10 years of service and if they
go to some other university in the couatry,
they will not get the benefits of gratuity
and provident fund which has been accumu-
lated in the previous university. There-
fore, there must be certain amount of
mobility so that if a person finds out that
thgre is no opportunity in fhat particular
university or college where he is working,
at least if he has the capability, he can
niove out to some other institution and at
the same time getting the gratuity and pro-
vident fund benefits. After all, when a
Iperson has spent half of his life in one
university, when he goes to some other uni-
versity, he cannot afford to lose all the
benefits accrued to him in the previous uni-
versity. Therefore, this aspect should be
lcoked into.

There
like to mention.
the international

) There is one last point which T would
like to mention. This has also been men-
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tioned by one of the previous speakers.
This is about the Professor of Eminence. _I
do not like the stamp ‘Professor of Emi-
nence’. As has been mentioned already,
he cin be designated as a senior professor
or a separate grade can be given to him.
There should be some guidelines given to
the universities because different universi-
ties are following different principles. In
some universities. the Syndicate sends the
names and in some other universities, the
Vice-Chancellors send the names directly.

I would also suggest that the UGC should
not be merely a fund-raising institution. 1t
should have also some checking devices.
Now. the UGC has a team. Before giving
the funds or sanctioning certain projects,
the team visits those places and makes
some recommendations. On the basis of
the recommendations, grants are given. But
after the grants are given. there is no check.
There is no way to check whether the
schemes are being implemented properly.
[ would like to suggest that there should
be four permanent standing committees
and there should be one standing committee
for each region. The tenure of these stand-
ing committees for three years. After
three years, the members of the standing
committees should be changed. Their duty
should be to visit each and every university
within that period of three years and find
out whether the money given by the UGC
has been properly utilised or not. They
should thoroughly and deeply go into the
matter and not simply and superficially
look into it to find out how many papers
have been presented and how many Ph.Ds.
are there and so on. They should get in
touch with the students, with the teaching
community and with the other staff. They
should al:o visit the laboratories and see
the reports and so on. They should then
submit confidential reports to the UGC for
future guidance.

o AFrw e (wew wRw)
IqaTeaeT A, 9ed  fuen mEE
yERr #r A1 A g SAw & 34
oY 3w iz & amg Jg /AT
geEre & foar fawmr A dw Az
ot a1 ST F &9 Frr gt fad-
gTIT ANY AW@IZ ) W OIWE A
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FET FEaTar & wfax e faem
TREE AEN I GFR H TF
goqr g, fow @em & 9@ @R
#r firer Aifa &1 WA = A FA
AT v fwem w1 afafier A &
foa frgwa fear g1 o sEmiaEl
T g Er wyfya Aifqar @ el
TF T@TE, Tg 3@ FEw fawm g
UF 9190 g S sy ET & farar
qAI #T 1975-76 %1 YA€ F 199
qre | fear g

“Fifth Plan proposal of wuniversitics
and colleges have also taken into account
the need for special facilities to be pro-
vided for backward areas and special

efforts are being made towards removal
of regional imbalance.”

ag foerr fawmr # Aifg & vy
], WK T F1 Al § R we Ay
T e e, e goer At
§F A foem gt St & frEw
FEAT fF TFAT T o Yo o &
Teng HEIed ¥ o fulz dw f Y § R
s fewa-frae ® wiwe fog g,
e S /& 7t smar argm, e
34 fr fres zamt 1 SR & fan
g #iv fawfo sanat &1 3@ @
fear g ?

Suy A S faame A€t ], afpa &
FEAT Ag e g v o= foenm #
frrfom femia e a  mfwema =@
RAfag FXTH 60-70 FUT AW F
AT AT I AST WA | feafy
Fmrg ! oW & wfawrfat #1 w6
s AT TE T IEFT AR WA E )
H OF ISR AET AT | Fo A9
T TF S fUes T § et
TR FEAA FT FTAS GreAT T8 F |
AN AN F TF FHETG & aryE
T 9w T FH ates afawTd
g TGl AFAT | IR FgT @A F AT
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FTAN, AT FAT qOAT FLEE | &
FET JGTTATAL F1 FEA AT TELT TGL
@ wE Tl # o e g,
TEET| BT FA T F | AE g,
I A AT TE Tl &, T AL
FT TEEW FLEF JHEE TAHAT &
O g1 @ E | gar AE AT ST
oA § 1S a1 AgY, AfFw are 7 R
TE d A fraad | am weEF
gra Aoy faam ¥ g A a9
FF AT @@t #1 A0 FEET§ )
agt w1 § o faedtt, awrem, Fee,
WETH, aFE, RAWATE, ATAN W H
S frmEi e | i, 7
Sl frdt T g Fa T &,
we5ft ¥ I @E, T b 3% WE,
s faefaa wf@, afer saaad
afeEll # AT W weg A
fergeam gaed AT g AT 99T
g, gl Wuwr WEN WAH /AT A
T &Y agr ) g gwwar g fF
g A % foverr afimat w1 gA
AW AT SAAT ¥ W T ArEar F1iEw |
I F AE-EASt e d, WO
foerar o1 SOy ¥ dEy 1595 |
o TAE & fF A A S Wik A}
g # e AR wg Ay faeer s
wifgq | agHA AT F 1 AT & F @
g fF g @i F1 a9 7 JAar g o
HrEAT 9T | g AT OAT AW S
fogw gz g, s wfafes g, &
FW AT T AT § ARRA W gaAT
ofyF TUNT g TCE FAq qaer A
¥ gume o9 g fF W) SEw gw
oAl AN A gE wevw g &
feeq a1 AT | & qwear g 5 & oF
amisen fawfaa gfem s afasfag
far F @9 7 enfog v o9
TR foreqr 7 wreAw  UF A gEeaq
FaEl =W S faFreeiw gl v
TETET T a9 qET |
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A7 g fv wweEr A aga &gy
TS AT AT G0 FAr g1 FH
IMA I TAM IFTHA T FAE
afe gmrfaw  fasm &1 weawa fean
N A FE A FO v HAW O |
| JEiF AAT AT AT TE FE T E
AfFT "o FE & @I I a9
HeTl % FAEAT E1 qbar & | AfEa
e, JaT fF s fagmi F Fa,
famger amg dro GHo o T WET §
Tea zafed F qe femamw ) &
g fawafamem &1 FEEfon
9%eT g, OF ofifa| urE, wer o fw
IEHI GTo THo o T T T, AT T
for e &, @ fpamat Y | AN T
f& 70 femm adi g3 do wo o
I} A, dT =6 K K T @
it §5F A AT T G AT 7Y, 9av
&l Fr FRar, wrtag sEEr faer w0
T fear oF s A AR ], @ e
FE | FEIE NG g T F A€
W7 JaX g fF wiwag g R asH R Y
o SoEr N fog &, 9@ =
A, ag AT FI AT | F qEH
faal & @< 7 @ fqdar 53 q9dr S
¥ fraeT #T W g 5 oz@ W
AT T F AGT IF IW A
TFEE AT INH F oY WrQ
RN AN | STRI AZT & @
g, ¥re o do FzzrareAts &3
g fregiv I wmed @ SegEd
fear g, sto  wo fag &
gq9  qRT g frr fad
feamt #1 @R 9@ F 1 FHN
¥ qoar 7 F fF R eTex 99 wqg
T G EFAT T

gAY 913 7 =9 fas A qrEwm
AfaFae A Fgr, ate7 gadr afwme
& s A menfe e ) avenfes
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frer & afrare wR Awgg
gt @ g=a fomerr famger o o
FASIR G SN | AT g AT
g ? A=fF ¥ a7 gu A &w
UF @7 F18r SR J%< 9T g
27 19 F AT AW AToTomdTo
TF BT & AW §, T qgT BT g
affw foma a2y afus a9
/1@ = o= # fosEr
R AT A& | W AW | game:
frar & 7Y 2 gud wafw
™ & g fan frar o) e
§ AFT FAT GHEU qF FT AT qrenT
SR Il F Y I UF fqaeq &
FH e TR ERT & | 7y ¥ o§%
SYe FI A T T AT & o S
gHEh FWT § | TR ST AT E-
T FEAD A FWT N T zar @

| ez @ § 39 FR F4T

g1 T &Hro WMo o ATH & Ux
qeAr AT o | IR 3% e
frar | 97 F 35 w0 faew o, 3w
gt faem w7 i oy s s
HH! AT TRl SEFT Iy o foar
WG9 O ISTFT TTH ILATE famm
AR 9 fawr g g% € ag @7 3+
AgH] TR AR 3T | I I T TAY
frad g @ ¥ fod fF5 ey aw
awt A felt e A ot ) Ay
FAT IA%T a9 | Al g fad § oo
fraeT < AT § F 7w it
@R # WX, 9 3@ Ay
M A Fo A fear Smr Wfm
AR TG AT framEt a1 S
O FH BTG | W AT TF g &
feurr &Y =9 | €1 3feq 7@t 2 Ay
IR § AT ST I g Avgi 7y il
fra fasfaq §ragiad | qedam
AR AT WIOT AR Al g7 &
T | AT WA OF &Y A, e ar
AL, @ T TR §1 ¥ ey
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G TF AT ST TZ | qG &S WY ATAT
9% afFT 7z SUsT F1 wivEwar
quTe FT & S FJAIE qE A OFT
WA TG T F G FT TN 7
T &1 gfar @ fasm S 3w v
A TAHAT AT v 9§
%, ST oK Wfqw e g, dwaw 78
AT gy W gAR @t s| g
FLEFT & | AT AM I TZE F
faaifasi #1 g 5 T FTAT ATEA
g @A g A Afaw =g F
gAY A9T IMH W Agfaaramg M
g=oa< qreatas fagrea & S99 uF
fageit wiar sas, ww, I, dowaE,
gfqarda: TgrE) g arfs I ar |
ON &% g% AL 39 foor § o1 7% |
T W 39 atg ¥ gfFarg &F A
F Al ITT AT gUAA  FASAIT G
AT |
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I AR A FT AT S
g afme fmen & fd ew & fag
g foe wEl S qgE ¥ WA g | A
0% TR A 2 A e aey
AT @7 g W7 foa®t gu o
"qad ¥ FOA A9ET E I AT W
THAT FTAT TEHT TS AT AT 97 F 567-
EE F wHT gl WA | afwa 7 faaaw
AT ArEar 7 6 3w 7 nw 9w
THRTEEFTT AT AT0ET | IHAHT ;7T 3w &
@ET § ITAH FALH | AT F
ATY QU TTA 2, AT I ATH 979 § |
Tae watem & A9 1 G7 A1 W Frav
SUTT HAT F AZT 2V, AT FET AT TS,
AT H FFAT 95 A1 qF AW A (A
Fa% 2, fFT wywa> § gEE oAq
wifsg 1wt St #ite slFw g &
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gIET  FHY THHALT § qF Y TAT
Ffgd | I FEET § qRoq g
arfed | 3 7 o Wi ST
S | zA® AT9-ATE ST U FY
At g wEs mo mho F, AT Yo
THo F, @Yo #Ho uHo #, TAF fax
T H ZTF ATZ dTo To AT, UHo To
F T fawga wew g S Ay
of faardf st ga% arg ey gomafas
a1 | Ay fasaq ARz § ST A
g, woifafonr & smar smey € 9wET
T 4T F01 AT A 67 ITHT
3 wRAE Fr faww 2R IFT gare-
fags ar 7 wg 7 Afsg ) agFET
X, 919 1 9g4 Qo &7 foredy faqwr
ST AT ¥ AT F5 aE) §
gifaa FX gFar g A A fgrafazraat
# fox ag gifva Fxawar & Faw
WA ATy F AgH 919 gRT I
¥ A agE  FAmwy 9@ & fud
Afag 53 s o sgF fad fqaar
gfaatfrar s dzar gragds

F1% {78t 2 i wrfeew @t drevo
#3 1 s favafamnet & faenfadr
#1 g FTHFC | AgHFT FAA ATV
AMA AN 2, TATE F  ARIT AR
e § WA W 2, wtew gfmar ¥
farrfeaa 2oit & 1 7g Haw T@7 &1 @]
ik A% faarfual & @a faue-
fagmaai § o<y 219 *1 ¥Fc Y, A
nqq o7 A% fafemr T E fF frg
SHX AL FE ANT 78 JFe X 8T
a% 1 e afrme =/t @ fae-
gl § forerr 3, o< feaq wfgme
T FT AL FTAT T AAE, TH THIC
T QAT AT TR E 7 ATH A AR
U AeE frar a1 @ A Aue e
HIX F1as @ o7 ™ & #@w aay
Wl To HIXTHo To H A 3 1
THIHTR A ST UF TEF G257 FLH 57
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Fom #7 1 WY § IR gL KA

ETHT |

Time bell 1ings

S

A 5 Az § qurq FLQTE |

7 %7 7@ a1 f5 oamfas gfz &
TN HTT G T I T AL AT
@37 T T 2 SuF waA | e v
HITT A I FAEOEAE TR 8,
fasa A1 0 9= forerr &7 1 THF AT
2 % Fgr A g i arafew foer
St fastt faemag § ST @@ AR
£q17 AT AT | A FF qzH AT
Fraa d A Fer e {5 3 wrafaw =
FEAFR F q@l & FAAEG ) TE
fadely q@TF AR g, T
FAF g9 F grad g, WA HN g9l
FEai & GA R § AR TogT & ATH
9T JN-HAN fREw & gegd =™
% & WAL A @ §, ITF AT
TAN-HAT @ &, AT I §ICEl &1
IAT A Af9H, I AIE TE HTTHT
Trawgor #eaT =rfgd |

IHE WA-AI AT qfeAT THAT FT
@Fm ST gE @ fay aigzmaw @

% A% Ty g a1 VRl 2, UE uTfe-
Wa‘TanhTTgTéqufrmq
AT FITA | ﬁaTga'r gf$ afemrs
TR FIST GFAT g AZ AL A W A
qHTET HLET ST uﬁum%rcrrta FIA
FH1E USHT ral IqaL 1% Frarhorn
framw @, Ay & Faaw @
oT gaq uF fafema wfqog & sy
TWEU AT F Z, T § 9IAT FR
ST o & AL T IAFT @AT AT
98 | UF qCF UF HIIHT FT T=A9T 97X
|1, 9T Y, A1 &Y, UF AV TA F 97
AT AT qTF g F=AT efafad-
frdl % o § 78 | 92 ar 3%
feamr & 7 waft g 8, A s
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FXAFAT 2, A SfoF 7@ § 1 wwind
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TR AR SUAT 3w gd g
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FI FIAT g0 AT THE FLTE | T
gaTX 3| F S aWIw fRU oS @
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TG #X W & | § FEmAr g &
d 9 faer wE & gEEr faee
§ st gFq o7 N ar € FI
¥ gg qr= @ qEEr B &g s

| gwdr g )

afrafedt & ot frem & 0 &
AR W@A gL g WK agd e
F gy gy g 8 wE AEEd
§ gt agma g% § ag
g= foer R fygsr aw@i H o®
™ gl gg &1 Ig T g
fe &% afrafaforn R agr g,
frar & owar w@EEw R o
§ e fratt & surer @mar §
dle e, THo To, ITFT AT
fem 7 gfmafafal & f &
[T FT FAN ATAT TLIFE T E,
efer gar &, fem gar & Ok
gexr @g § foem @Y &1 s
H9g § F UF BT G gOd wqAr
sErd & fau foem A&y Sy
|

| ETE G AT Qe sy g
| s wg & fF f59 fawr & go o9

qeF ¥ T 9IRS §, fo| e
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§OgW #IN AW R F AT AR
g o S W F S FT A g
T S gAT IW A SAE@T & W
oawE g, # 4 gatatea g€
X S C M A O R 0 B
W og? # Ag W s g
fe ot gark dw v fratfe Aifaa,
Afet & =, Sy T e 2
ST gHTT 4% §, S gATU SR
g, @ g% uqare 5w givatafeat
¥ oga wew # fwer & 27 g
9y ST WreAmw g oar Afq g, an
ag dwafen & & w9 ow
T g fF afmafafedl § dwafon
F 9@ TG 9gET Wm g 7o
W T awg ar fuay W & W
g fomar  gfme dmafew & °
ooET  Ifaee w19 ngm A
fergmi & der @97 § | T Ag WY
g1 2 fF oz afvatafedt & oem-
g gAdr g WX A F HEA W
JEr & AaTT 9% gY & 7 @
g o5 W & fF faEEe ¥ oAt
gaer g § ¥ SiEar # ;e 6%
gy g0 § oy Sud oY, # Sy
g & fadtde & dO9 ordEar &
HE T §CE |

gl gardy AR ¥ S
wr gATq e SWEAT & oqEw
g !

S5r.Mm.

®T 4 @ T8 g fF g
afvafafedi & @orsEad  wfwal
F HGT @ & AR SEM R
Bl W TSl & fREm a9%
FIAT WL TrAA FT HfAW AT G 7
gak 3w # fafew @w fow faaea
F BIT A0 9, T ITY A I
Qi § g%a & T g | g aW
F o W garR 3w & fwer
TFA # G dgr AT ARl
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AR gAR 3w #r  fmew gl
Ay # womg FT 9 AT AR ?
1 35 Sawd 9% g f99 9 gw
wiRagaE  fawrt s @ Ae-
WEAT § | T 4 uEr g AT WY
fF gard fosr Swfaew #7 T
7T T TG 9 918 § ! F awadr
i o @ S e fwer
agfd  # gfvr Ffefarew &
FOT T § 1 gATO AR
quiT #dl  gHET Aok-fLeTeed &y
T Fedr £ ) SAwr Fgw g f®
gar e are-fade g anfee o
SIEL I C O C G GG
T AT § WX AGAR F W
T & FHTT g HH wqadl g |
ot gard foerr seEnel o mmanfa
g g ) adT TN A gERl A
aqaE el & fau w0% &l
F1 awz  fear war g afew &
gaadt § & WS wrewwar g
qq # & F gk 3w W ol &1
qAfgw  @T 3T QAT IAH W
F1 afg & 1 TR W A AT
w faarenT g AR oS faare
T g gH gwifaq  ger arfeu 4
g UF O TR % AniE &
T gH 9Ed § fF gurd w@aeaar
qeT AW W EH ol & faerd
N AFE  qE FET AREC) T A
IR A B F 9w g, oA 3aqW
d wEErg wdl WgRT ¥ Sreer
AT |

TT AT & WY-ET W gg o
sar wgA 5 gard gfafated
§—% 37 giAatafedi #1 FiAataer
TG & A BiwgAl FE S
sfaaq awadr § —f@ Txg & QW
frtay & T gaEr fg a4 ¥
o Qo HIT THo To wIfT # FH-

.
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agr fefuar faet g, =+ IR
arcafasw  foem &1 Aw g@r & 7
FT g 37 fawafaeredi & fasaw
F q® HW TG 9T @ 3 qFd
§ T wEa av T § ! oF
geh ar |-t HUAr WE FETS
F QT 14 99 aF ¥Oq == F
9EH W ®w YA §, AT gudr
avE agr F=u A fawafagedl &
frderd & ar & ar 83 & wqEi
F AFG F AU gTET WEE E |
afrr 6T 1 ST A AT
frr oY g1 G fafs § @R
A daTE W & R s gara
forer S feam v qvw @z @ g7
g feafgs o8 8 F o fARee

e S fAgdy # g A §

g Y giw wu U9 F femma &
FAT @@l § HT g AYT AE FT
ArEx gEr g1 |Afe gEw faude
gy afmafafedi & gard A
gerr § Fe F WAwER fawa F%
AN HTE & AT TETEW & | T9%
fau stet Hat@ 3@ oF@ FT g &
7g feurfa ga 3w § A&7 gar gg?
FE A 78 Y @ § T §
gl afratafeat & z@ oW &
FW oAl a0 g e fAer @Y
JET ATfET AT T THL &7 "eATe
gar feamt &1 grSifad Fr @Er
F1F ==t § fFozw o A
st e gATd gfvatafedl &
g g, ST 9w # fuew Ay
Aged TIRIHC TG ad |

gaR W F ARAR gfEiade
FT HSIAH FT AT FE ST g
7 qer Wl g fF g@ w4y
FRWHE H oW Fr § ! ag wa-
SICUI E I I F R A I
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wEE argg-aei & fag wn
wit § a1 oF fmw e & fag
AT AT g W FE a6 § 9@ W
W FT JIT gAT & ! ;T qg M-
AT meamawl ¥ few AR ST
¥ e ¥ fau AR Sy g °
§ wmedr g f owet weRw g Sl
FT IO B4 FT FAT FL |

g9 gl & qra-ary § A8 o
Jdr g fF @ g we e o8
fr gt afefeds & € aT@ &
R Wy WU g feEr @sy ;o
THo UHo ¥ g ! W WU & 9
79 gHC #1 fe@e #rg g ar g
f&F oo wao wHe F TWE-EW
ot gfatafedi § ¥ 9= )
G AF § ! FE AW H HEy
oA AW S|l WEqTHT & 919
ft g1 FF AIE-AEER OH g

| T daw g o@ea™i ¥ 0 A

Awrt &1 fagEi ¥ @ IW AT ST
Fred & fqu ew foemr &1 A
AR AR W & FaEI AR BEl
Eo -l L T O L

s g v e fewm #
W IW H HW  FgET ARd &
v faamw ot et
&
TEF A A W g a1 SEEr AN
g & fau == @ )

3T A F FATr  EA-UF RIT
G 9X A FUET T UTIH qIAA
qo FET AR g afratads
q AMT gHC Fr faEne ggre S
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g 7% wr ¥ G £ afFT
g famg g fmd e @
gfmafedt ¥ e W@ faam
q qUea™ 7 Fg F1 Fg N fF oA
agt far  oiv aaf eam At fawr
AR ag el fawm § et dar
FUE § gedl ¥ 42 ¥, T WS
fe oz q, foreer Her qrew g
AR ATH FATH T | ST FATA HIE
FIT 8, & AT AT FoAX g,
AL T A AOFT QT At
g SrFm FT W 2| Ik fag
O TF BT AT IR § TFd
§ & wuammEsh o Fwmoft o
21 AT & Fedr £ B sw fmw
q IUFT FA TF BT T HA AT
gl ag fagw 9 I[MW F 9 99T
21w U gar w4 Y B fowd
F5 SH-afqat T gl, fomw argew
g #v oz fauEt #r dw af-
gfeda & w5 FW agl fFar
AT | 38 a% F1 EERIE G
F fau @@y & S go o Ao
q 9rAT a8 fagr 1 wnrS Aefar
@, afeT 78 W WA feew &y
X FE g F1 SR A1, To
Sto @o ¥ S fAu 7 v Wi
faelt X & IaHr F1F agrn famw
W@ S gAy gfrafafarnr € s
AFA 9 A I@gAT, I SA-SEA
¥ 72 gg & zafag gare  faemdt
1 ¥ AREX ATE WEH  FHT
faret, affa ooy "Xy F IR A,
TOHT JEAEFATHT F AT A I9FT
aw faege TEF g@r S oagr W
W JEEm g §, S aHemH’
¥ w1 gfafady &1 #1% @0 Tgl
AT &\ A ST AEY g fF ogEand
gfaafadly S9-sfam F A #,
Ize F IR T AR AW B S
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aE WY, IR A W
g VT T @ &, S§d fag
FW fFar smg 1 S s ogw o ower
o "l w1 5% f@ § T
ael foee wr owy §, zafaw
HEEfq AR FAT wEAT G FTET & |

A St qiatgdl & SAer
T AT, T 9yt
faafgat & fg gmem 7 @
F A § X gl A AW
9T WA 2 | 3EET AT Ag g
% f5 @ aw FFC ANl Fy der
FEAT ST @Y & 1 FEEW F dR Y
q Fpl w@ & ogard sy -
Ffgt & | Sage & eifratar #rm
g, ToeaE & foesr ittt
FS g, wfe gArq 7y gfqatadr
TS F1 ZI9E FT AT q&T  gHEr
g S 9T W T FT Wl g |
ag ©F udy WeEew @ & g\
¥ ww gaR gfmafadr & W
ar ufgw, S wAEe @I
afzr, w@H AT g R SmAv
Az | AT ITI A T (6 AlE
T AR E Aw wfm ew g
Foald TWTH ZId & WX IR AW
fear smr & 1 afew & wo &Y
715 feamr Tt g oS 98 wrs
e AT wF FfAE § OSERl e
F@ &, SEFI T6Z FT E, IFHT
g T § | WY T FAA SIS
qNE  glaT & Sl Aw FmAT wY
F 3@ FT IGH GF G Faar g |
T a% ¥ I9E ;W wew  fEar
ST &1 @Er g Wear F g
(Time bell rings.)

deu, 7 2-3 faAe & s €Y
& 1 F A ¥ TR A A qAA

, ;
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AT @A oagnr fFoow oar S
aroEr foe & dwe § W fowvew
feq m & owd S werw AW @
N fF fopmd dwr g 7 A9
g T uF T faeT o wE
W AW gEE @ 9Ah I s
¥ gET W, wg Wgq A1 STEN
N owE A oy A fAaEmd

A AW # oAy A A
F@T wight fe gwy gfeafadt
W qETERT § A FH TSI
T Fg gFy £ | o gE A
qEarfaat sot § S earfomy H1
e F o Fwm germ =y,
W FTF Wgl wifqarl &1 ¥ W4T
ST & SER gemr wifRw ol qE
ww gfafer % fadiee & wgar
@ g 7 fafede | A aw
FCOAE A1 A Bl gzF G oA
fe agi =@v a8 fmw & eree
¥ a3 #F af g, wwaw
foem & amwr § faamw @9
ghsfim  frae ag &, fraw
TF AEM A qF R @R &t
faorm, ag @ T ww faor uew
QT o9t afer foer g8 S a9
T ¥ frowd aw mem 0
Wi F Ay # @fen & o
Y g FT =@l &l qH wE
fraronT ST oY, AR @ A
B FAarfat & ar #ax fedieA
FIF S ANl F ANH A ger g
g 9 T A sEr-AvEr gl @
g, fw #1 gwx Semn, fRowr
AT, fFw &t gemr, @ 9F
¥ framr g5 7 T@r 2 4%
fag w2 7@ 1 wsr 5 A
gaefre aw faare & fauw =
fFT uF gwr W efas 9w A
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TAT—FaT ATGIAT &Y, 9l &
U aeg-a%e #1 a1 q§ gar
Fat §, Jy fe@w @1 9w ¥ sm,
T B maw fom @, f& o=
gar famr s, few ar sy fea
ST T oFg fr wF o AAT 7 -
gaT & mmanw 97 foar smmoa |
stfeat & Tz ad gu 4 9« faEr
siffd &7 §ard HIT, |1F UF ST
F AWM SET E W AL e
feafy 27 & fF sy Tomew
gfqafadt =1 oz o9 ax @Y
IEetll

F o faeT gwm 9 ¥E
T 97 qEAT TR g IR AR
TSTHATHT ZTATE S g1 Afdd qIFR
T AT A # TEaE " 2w
W g8 60 FUT &F T WF A1
YR FBET § 1 A WAy A% fAaw
g fr a9 S& weEm gaT o
REANE I & R AL G S S
WO R, A EE gOA A A6
Ffaal & wawg § ¥ st ¥ faqa
g 9T | & IR WA AE T
gHoEr ¥ @ €t A9 fY ww
A wEr f@ar o SerEar awdl
al St AT gEE W § F e
g s satw gfter & @m
AL AT I AW F I
AEUN F & [ WE AW
g 199 uF & ar T & T
a9 T § WEIId g & sl
qT & 9ver WX g | gH Sl AW
glee wuT  gat ¥ FEE g
qed @G § &9 W AW F9 4
o g
THE VICE-CHAIRMAN
PURABI MUKHOPADHYAY) : Now, it
is about 5.15 p.m. There are six speakers

more. Would the Members like to con-
tinue or shall we close here ?

(SHRIMATI,
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AN HON. MEMBER : There are some
Committee meetings. Let us close.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : On Mon-
day, only the Minister will reply. T don't
think the Members will get a chance to
speak. So many speakers have already par-
ticipated in this discussion. None of them
remained within the time limit of eight or
ten minutes. All of them almost spoke for
20 minutes each. If it is the desire of the
House to close ...

DR. V. B. SINGH (Uttar Pradesh) : [
am waiting for your ruling, Madam.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : We can
continue upto 5.30. But you have to stick
to the time limit.

DR. V. B. SINGH: 1 have never
violated in the past, Madam.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Not only
you. I have to take the sense of the
House. whether they want to continue.

DR. V. B. SINGH : Madam, we are the
victims of encroachment by others.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Then, we
will sit upto 5.30. Members may please re-
tnember the time limit. Now, Dr. V. B.
Singh.

DR. V. B. SINGH : Madam, Presiding
Officer, T speak ' three capacities, as a
Member of this House. naturally as other-
wise T would not have spoken, but profes-
siohally T am a teacher and an economist.
All kinds of things have been said about
the limitations of the U.G.C., that U.G.C.
has not done this thing and U.G.C. has not
done that thing. Tt is merely properly a
guestion of 1esource and organisation.

The University Grants Commission and
more especinlly the Ministry of Education
should be congratulated on five counts,
namely, for making attempts to modernise
the courses at the university level for the
first time and correspondingly making an
attempt to prepare text books, for launch-

ing a programme of students welfare and
introducing in-service training for making
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the teachers uptodate especially of the col-
Jeges and backward areas and lastly for
{ntroducing a new scale of pay which is
comparable to some of the good ones
prevailing in the country, because the
calchment area to the universities is from
the open market and if one sector of em-
ployers pays higher salary as compared to
others. others will naturally get the thiid-
rate type of staff, All these positive points
are important because the criticism on the
whole during the debate has been negative.
For instance, without ascertaining the fact
the Education Minister was criticised when
actually he was attending a Cabinet Meet-
ing. He was criticised straightaway by the
openct of the debate and he is absent now
so that he may not have to listen to the
reply.

Then there was a reference to the Aca-
demicians Convention with the organisation
of which T was myself responsible and a
formal communication has not been sent to
the U.G.C. abouit its recommendations. Such
lop-sided things should not happen.

Another point that I would like to make
is that while sitting in Parliament as Mem-
bers of Parliament we should not expect
the U.G.C. to do what it has not been em-
powered to do.

There is criticism about the distorted
picture of funds of the UGC. So long as
Education remains a State subject, so long
as Parliament has accepted the principle
of matching-grants, the UGC cannot give
money to the State universities without
matching grants. These are the principles
which we have enunciated and which the
UGC is following. Why should we criti-
cise the UGC ? 1t is best for us to change
the rules and make all the university edu-
cation the Central subject so that allocation
of money is properly made. There is no

dispute about the criteria of matching-
grants.
The UGC has been criticised and for

good reasons that the Report is delayed.
How is the Report compiled ? The statis-
tics are collected from more than 100 in-
stitutions. Who send the statistics ? The
clerks send it through the Registrar, They
are all the time quarrelling with the uni-
veisities and the State Governments are
saying that their pay scales are low. Then,
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how can the statistics be compiled ? Out of
this comes the positive suggestion that if
the university education has three compo-
nents and those who run the university
system are divided into three sectors, (he
teachers, the students and the adminisira-
tive staff. The administrative staff should
also be brought within the purview of the
UGC. The primary function for which
the UGC has been created by an Act of
Parliament is co-ordination and determina-
tion of standards. In the past we have been
criticising that the UGC has not done any-
thing towards it. It might have done some-
thing but to my mind still lot of things
have not been done. T do not want to illus-
trate. There is paucity of time. Even one
can get a second class after obtaining 45
per cent from one university, after obtain<
ing 48 per cent from another university,
after obtaining 50 per cent from another
university. There should have been some
co-ordination, some  standardisation in
teaching, examinations, text books and eva-
lvation.  Such attempts have not been
made. They have been left to the univer-
sities as they are autonomous. They are
the sacred class that cannot be touched.
For the first time, one attempt has been
made by the UGC to act according to the
provisions of the University Grants Com-
mission Act, namely, to recommend stan-
dards. And what is that? Tt is to pres-
cribe qualifications of fresh lecturers. That
has come under criticism. Practically
everybody has criticised, including my
friend Prof. V. P. Dutt. Dr. Ahmad is not
here. He would have been a very good
teacher according to him, had he done only
M.Sc. second class. But he would not have
produced the brilliant literature from the
ALC.C’s Swaraj Bhavah, Allahabad under
the patronage of Pandit Jawaharlal Nehru,
had he not done Ph.D., which has inspired
generations, including the present Education
Minister and myself.
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There are two cardinal functions of a
university : advancement of knowledge and
dissemination of knowledge. Dissemina-
tion of knowledge takes place on the basis
of text-books of various types and the ad-
vancement of knowledge can take place
only through research. So, if a teacher has
to discharge these cardinal two-fold func-
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tions in the university, namely, advance-
ment of knowledge and dissemination of
knowledge, then he must combine both. For
dissemination, the text-books are available
but those text-books are full of foreign illus-
{rations, We want to take them out and
have Indian data and analysis, and that
comes through research. Therefore, it is
a very right thing that the University
Grants Commission has prescribed a re-
search degree for lecturership so that the
habit is formed. Once the habit is formed,
it grows. Research will feed teaching;
teaching will feed research and they will
happily march towards advancement of
knowledge and dissemination of knowledge.
But my grouse is that the University Grants
Commission has not gone further. It has
not prescribed qualifications for readers
and professors. Consistency demands that
the logic should be carried forward other-
wise, as in universities, various types of
pressure groups, regionalism, casteism,
groupism from which the country is pla-
gued, will affect the university standards.

Our congratulations to the Prime Minis-
ter and to those who are responsible for
thinking of amending the provisions. Edu-
cation is becoming a Concurrent subject.
Whatever the problems have been faced,
they ought to be examined. Till before the
emergency, everybody was complaining
about police conducting the examinations,
helping them before the results, guarding
the teachers, guarding the visitors, and
guarding the examiners.  Mr, Shahi, my
colleague, referred to P.A.C. It must be
right of a particular university but not in
general. If any sector has taken the maxi-
mum benefit out of emergency, it is the
educational sector. Now, why is the P.A.C.
there 7 With law and order authority, the
job of the Government, the job of the tea-
cher is to create a healthy, democratic, secu-
lar and social atmosphere. For that, an
ideological backing is to be launched and
we have done nothing through the educa-
tional system so far, for which the UGC
is also nout responsible. Teachers are res-
ponsible; the teachers’ associations are res-
ponsible; the whole country is responsible.
We have to launch a full battle for demo-
cratic values, for secularism, for socialism,
which are given in the Preamble, through
debates, through seminars, through col-
loquy, through informal and formal
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discussions. This should be brought in in the
extra-curricular activities of the university
life and should not be left to voluntary
efforts. There must be some guidelines.

Then the last point that T am going to
make is that there is increasing number of
universities because of local pressure, but
this is a social demand. We have accepted
parliamentary  system of  government.
MLAs, MPs lobby and the Chief Ministers
and the Education Ministers have to open
some new universities today or tomorrow.
My State is the best illustration of this poli-
tical game. But the social demand can be
met without opening universities in the
way we have done, through technological
and pedagogical innovations. For instance,
the British had done a lot for adult educa-
tion in the 19th century. Compared to that,
our contribution is almost nil. Correspon-
dence courses could be organised on a lar-
ger scale. Television could be used for giv-
ing instructions. These are important sec-
tors. They require research, they require
some investigation, to find out what are the
bottlenecks. The text-book pogramme of
the University Grants Commission is lag-
ging behind schedule like its Report be-
cause, to my mind, if there could be a sec-
tion of professional people at some level,
may be at the intermediary level in the
UGC organisation, or the NCERT nucleus
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could be expanded also to include universi-
ty level text-books, the piace could be
quickened and such books would have been
available.

In this connection, the question of lan-
guage has been brought in. Shri Prakash
Veer Shastri suggested that in South Indian
States there should be a Hindi University
in each State. The University Grants Com-
mission will be making a double mistake in
starting one subject in a university. Tt will
neither solve the problem of education nor
even of Hind: which Shri Prakash Veer
Shastri has in mind. 1 had a discussion
with him and he agreed with me that the
three-language formula should be imple-
mented properly and that the Hindi Depart-
ments in colleges and universities should be
strengthened more in the South and in the
North the emphasis on literary Hindi
should be toned down to such Hindi which
may be accepted as a national link langu-
age or as a national language. B

Thank you.
»

THE VICE-CHAIRMAN
PURABI
House
MOoITOW.

(SHRIMATI
MUKHOPADHYAY) : The
stands adjourned till 11 AM. to-

The House then adjourned at
twenty-nine minutcs past five of
the clock till eleven of the clock
an Friday, the 13th August, 1976,
|

!



